ORISSA HIGH COURT

FILING REPORT ASON :27/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 ARBP/0000033/2020 FORTUNE INFRA PROPERTIES PVT LTD. SUVASHISH PATTANAIK /1
VS VS 0
PUSPARANI TRIPATHY I
2 ARBP/0000034/2020 M/S D.K.DASH AND SONS JATINDRA KUMAR MOHAPATRA /1
Vs VS 0
UNION OF INDIA I
3 BLAPL/0007713/2020 MADHU GOUDA @ MADHU SUDAN GOUDA TUKUNA KUMAR MISHRA BORIGUMMA /12 /2020
VS VS JMFC, BORIGUMMA (Koraput)
STATE OF ODISHA GR/0000015/2020
4 BLAPL/0007714/2020 CHILU @ SANJEEV KU. PRUSTY B.SRAYAGURU GHASIPURA /51 /2019
VS VS ADDL.DIST.JUDGE,ANANDPUR(K endujhar)
STATE OF ODISHA ST/0000042/2019
5 BLAPL/0007715/2020 BIREN @ BIRENDRA NAYAK BIRAJA PRASANNA SATAPATHY SARANGADA /8 /2011
VS VS S.D.JM.,BALLIGUDA (Kandhamal)
STATE OF ODISHA GR/0000035/2011
6 BLAPL/0007716/2020 KHAGESWAR MAJHI SURYAKANTA DWIBEDI /10
Vs VS S.D.JM.-CIVIL JUDGE (JD),PATNAGARH(Balangir)
STATE OF ODISHA 2(B)CC/0000011/2019
7 BLAPL/0007717/2020 BABUL| @ KRUSHNA CHANDRA BHUJABALAJTENDRA SAMANTARAY BASELI| SAHI PS /258 /2020
VS VS SPECIAL JUDGE, PURI(Puri)
STATE OF ODISHA Spl/0000121/2020
8 BLAPL/0007718/2020 DEBARAJDIGAL AMULYA RATNA PANDA GOCHHAPADA /70 /2020
VS VS SPECIAL JUDGE, PHULBANI(Kandhamal)
STATE OF ODISHA CT/0000055/2020
9 BLAPL/0007719/2020 KALIA @ JOGESWAR DAS AMULYA RATNA PANDA REMUNA /164 /2020
Vs VS JM.F.C. BALASORE(RURAL )(Baleshwar)
STATE OF ODISHA CT/0000795/2020
10 BLAPL/0007720/2020 KUNA @ KUAN GHADEI JAYAKRISHNA MOHAPATRA BARIPADA TOWN /581 /2020
VS VS PRESIDING OFFICER,CHILDREN COURT,BARIPADA (Mayurbhanj)
STATE OF ODISHA Spl/0001483/2020
11 BLAPL/0007721/2020 RAJKISHORE BEHERA SAMVIT MOHANTY TIRTOL /243 /2019

VS
STATE OF ODISHA

VS
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A.D.J.JAGATSINGHPUR(Jagatsinghapur *)
CT/0000111/2020



ORISSA HIGH COURT

FILING REPORT ASON :27/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
12 BLAPL/0007722/2020 BULET @ BAPUN ACHARYA JAYAKRISHNA MOHAPATRA BARIPADA TOWN /581 /2020
Vs VS S.D.JM.-CIVIL JUDGE (JD),BARIPADA (Mayurbhanj)
STATE OF ODISHA CT/0001483/2020
13 BLAPL/0007723/2020 SWAGAT BISWAL@ PAPUN SATYA RANJAN MULIA SAHID NAGAR P.S. /400 /2020
VS VS S.D.JM.,BHUBANESWAR(K hordha *)
STATE OF ODISHA CT/0003938/2020
14 BLAPL/0007724/2020 PAGLU @ PAGLU SOREN @ JADU TARA PRASAD MOHAPATRA JHARPOKHARIA /108 /2019
Vs VS DISTRICT & SESIONS JUDGE,BARIPADA (Mayurbhanj)
STATE OF ODISHA ST/0000026/2020
15 BLAPL/0007725/2020 LAL MOHAN BEHERA TARA PRASAD MOHAPATRA JHARPOKHARIA /108 /2019
VS VS DISTRICT & SESIONS JUDGE,BARIPADA (Mayurbhanj)
STATE OF ODISHA ST/0000026/2020
16 BLAPL/0007726/2020 TIHILU @ SUBASH PRADHAN PARTHA SARATHI NAYAK N.T.P.C. /124 /2020
Vs VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0001254/2020
17 BLAPL/0007727/2020 SK.SAFIRUDDIN @ SAPU @ SK. SAPU AMULYA RATNA PANDA BALIANTA P.S. /228 /2020
VS VS DISTRICT & SESIONS JUDGE,BHUBANESWAR(K hordha *)
STATE OF ODISHA TR/0000386/2020
18 BLAPL/0007728/2020 MANGAL SINGH KHUNTIA TARA PRASAD MOHAPATRA THAKURMUNDA /18 /2017
VS VS ADDL.SESSIONS JUDGE,K ARANJIA(Mayurbhanj)
STATE OF ODISHA ST/0000126/2017
19 BLAPL/0007729/2020 PUPUN @ SUPRAVAT MOHAPATRA TARA PRASAD MOHAPATRA SINGHADWAR PS /46 /2019
VS Vs S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001122/2019
20 BLAPL/0007730/2020 M. TUNA PATRA ANUPAM DASH BERHAMPUR TOWN /15 /2020
Vs VS SPL.JUDGE VIGILANCE,BERHAMPUR(Ganjam)
STATE OF ODISHA(VIG.) GR/0000013/2020
21 BLAPL/0007731/2020 SHAKTI PRASAD MISHRA @ SAKTI PRASAD MISRIRAA SARATHI NAYAK BANARAPAL /266 /2020
VS VS S.D.JM. CIVIL JUDGE (JD), ANGUL (Anugul *)
STATE OF ODISHA GR/0001931/2020
22 BLAPL/0007732/2020 SIBA PRASAD PARIDA ASHOK KU BEHERA KUAKHIA /232 /2020
VS VS SPL.JUDGE,JAJPUR(Jgjapur *)
STATE OF ODISHA Spl/0000058/2020
23 BLAPL/0007733/2020 LIPU @ PRADEEP KUMAR NAIK PARTHA SARATHI NAYAK KHAMAR /135 /2020
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FILING REPORT ASON :27/10/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS S.D.JM.,PALLAHARA(Anugul *)
STATE OF ODISHA GR/0000281/2020
24 BLAPL/0007734/2020 ASHUTOSH GANTAYAT PARTHA SARATHI NAYAK R.UDAYAGIRI /56 /2020
VS VS DISTRICT AND SESSIONS JUDGE,GAJAPATI(Gajapati *)
STATE OF ODISHA GR/0000042/2020
25 BLAPL/0007735/2020 AJAYA JENA PARTHA SARATHI NAYAK BANARAPAL /253 /2020
Vs VS SPECIAL JUDGE (POCSO), ANGUL (Anugul *)
STATE OF ODISHA Spl/0000060/2020
26 BLAPL/0007736/2020 CHINMAY RANJAN ROUT RAKESH KUMAR MALLICK BALIAPANDA /112 /2020
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0002558/2020
27 BLAPL/0007737/2020 JAGABANDHU SETHI D.PANIGRAHI SIMULIA /67 /2020
VS VS J.M.F.C.,SORO(Bal eshwar)
STATE OF ODISHA CT/0000215/2020
28 BLAPL/0007738/2020 PREMJIT @ RAJU SUNA SARATHI JYOTI MOHANTY AMBABHONA /81 /2020
VS VS S.D.JM.,BARGARH(Bargarh *)
STATE OF ODISHA CT/0000517/2020
29 BLAPL/0007739/2020 BHABANI SHANKAR DEHURY RAJENDRA KUMAR PRADHAN PURUNAKOTE /39 /2020
VS VS DISTRICT AND SESSIONS JUDGE,ANGUL (Anugul *)
STATE OF ODISHA CT/0000051/2020
30 BLAPL/0007740/2020 MALLIK BHUE S.K.DWIBEDI PATNAGARH /191 /2020
VS VS S.D.JM.-CIVIL JUDGE (JD),PATNAGARH(Balangir)
STATE OF ODISHA GR/0000755/2020
31 BLAPL/0007741/2020 MITHUN @ SASHIKANTA BALIARSINGH RAKESH BEHERA PARADEEP /153 /2020
VS VS JM.F.C.,.KUJANG(Jagatsinghapur *)
STATE OF ODISHA GR/0000800/2020
32 BLAPL/0007742/2020 LIKUN SAHOO SUBODH KUMAR MOHANTY TITILAGARH /220 /2020
VS VS S.D.JM.-CIVIL JUDGE (JD), TITILAGARH(Balangir)
STATE OF ODISHA GR/0000302/2020
33 BLAPL/0007743/2020 BAIDYANATH TANTI PRASANTA KUMAR SAHOO BOIPARIGUDA /115 /2020
VS VS SESSIONS JUDGE-CUM-SPL.JUDGE,KORAPUT (K oraput)
STATE OF ODISHA TR/0000073/2020
34 BLAPL/0007744/2020 BIPIN KHOSLA PRASANTA KUMAR SAHOO KUNDRA /62 /2020
VS VS SESSIONS JUDGE-CUM-SPL .JUDGE,KORAPUT (K oraput)
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ORISSA HIGH COURT

FILING REPORT ASON :27/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA TR/0000040/2020
35 BLAPL/0007745/2020 MITU GOUDA SSRAY DHARAKOT PS/13 /2020
VS VS A.D.J. ASKA(Ganjam)
STATE OF ODISHA ST/0000034/2020
36 BLAPL/0007746/2020 ASWINI ROUT @ ROUTRAY SHIB SHANKAR MOHANTY KHANDAGIRI P.S. /547 /2020
VS VS S.D.JM..BHUBANESWAR(Khordha*)
STATE OF ODISHA CT/0003757/2020
37 BLAPL/0007747/2020 MUNA @ MEGHUA @ AIRA KHARABELA MAIDEEPAK KU SAHOO NIKIRAI /120 /2020
VS VS S.D.JM. KENDRAPARA (Kendrapara*)
STATE OF ODISHA GR/0001389/2020
38 BLAPL/0007748/2020 LITU PATRA @ SANDHA LITU @ LITU PATROJYOTIRMAYA SAHOO BAIDYANATHPUR /223 /2020
VS VS S.D.J.M.,BERHAMPUR(Ganjam)
STATE OF ODISHA GR/0001702/2020
39 BLAPL/0007749/2020 MANGU KHEMUNDU PRASANTA KU SAHOO BOIPARIGUDA /100 /2020
VS VS SESSIONS JUDGE-CUM-SPL .JUDGE,KORAPUT (K oraput)
STATE OF ODISHA TR/0000047/2020
40 BLAPL/0007750/2020 SOMA @ SAMA MUNDA PRAVAT RANJAN DASH LAHUNIPADA /66 /2018
VS VS ADDL.SESSIONS JUDGE,BONAI(Sundargarh)
STATE OF ODISHA GR/0000265/2018
411 BLAPL/0007751/2020 PAPINA @ BIKASH BHATA SHOTA KUJANGA /162 /2020
VS VS JM.F.C.,.KUJANG(Jagatsinghapur *)
STATE OF ODISHA GR/0000518/2020
42 BLAPL/0007752/2020 TUKA @ PRASANTA MALLIK DIBYA JYOTI SAHOO BARI /265 /2019
VS VS 0
STATE OF ODISHA 1
43 BLAPL/0007753/2020 BHIMA TURUK ARIJEET MISHRA KAKIRIGUMMA /47 /2015
VS VS ADDL.SESSIONS JUDGE CUM SPECIAL JUDGE,KORAPUT (Koraput)
STATE OF ODISHA CT/0000032/2019
44 BLAPL/0007754/2020 NILKAMAL BISWAS PRASANNA KU PARHI ORKEL /142 /2020
VS VS SPECIAL JUDGE,MALKANGIRI(Makangiri *)
STATE OF ODISHA TR/0000084/2020
45 BLAPL/0007755/2020 BABU PATRA PANCHANAN PANIGRAHI RAMBHA (KHALLIKQOTE) /365 /2020
VS VS JM.F.C-ADDL.CIVIL JUDGE (JD),KHALLIKOTE(Ganjam)

STATE OF ODISHA
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ORISSA HIGH COURT

FILING REPORT ASON :27/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

46 BLAPL/0007756/2020 CHANDRASEN PUJARI NIHAR RANJAN SAHOO MATHILI /99 /2019
Vs VS DISTRICT AND SESSIONS JUDGE,MALKANGIRI(Malkangiri *)
STATE OF ODISHA TR/0000067/2019
a7 BLAPL/0007757/2020 RAM CHANDRA BERAGI MAHES DAS BALLIGUDA /172 /2020
VS VS SPECIAL JUDGE,BALLIGUDA (Kandhamal)
STATE OF ODISHA CT/0000051/2020
48 BLAPL/0007758/2020 SAILENDRA BEHERA @ SAILENDRA RANJAN BEHESDAS SARANGADA /8 /2020
Vs VS S.D.JM.,BALLIGUDA (Kandhamal)
STATE OF ODISHA CT/0000068/2020
49 BLAPL/0007759/2020 TUSAR BHOI SAMARENDRA BAHADUR HEMGIR /168 /2020
VS VS SPECIAL JUDGE, SUNDARGARH(Sundargarh)
STATE OF ODISHA Spl/0000101/2020
50 BLAPL/0007760/2020 JATIA @ RAMESH PATRA SURYAKANTA DWIBEDI BYREE /132 /2020
Vs VS JM.F.C.,.CHANDIKHOL E(Jsjapur *)
STATE OF ODISHA CT/0001345/2020
51 BLAPL/0007761/2020 BAPI NAYAK PRAFULLA KUMAR KHATEI BALIANTA P.S. /228 /2020
VS VS DISTRICT & SESIONS JUDGE,BHUBANESWAR(K hordha *)
STATE OF ODISHA TR/0000386/2020
52 BLAPL/0007762/2020 SADA NAYAK AMULYA RATNA PANDA GOCHHAPADA /62 /2019
VS VS SPECIAL JUDGE, PHULBANI(Kandhamal)
STATE OF ODISHA CT/0000044/2019
53 BLAPL/0007763/2020 ARTA SAA @ BUTHI JAGABANDHU SAHU SOHELLA /52 /2020
VS Vs A.D.J.,PADAMPUR(Bargarh *)
STATE OF ODISHA GR/0000190/2020
54 BLAPL/0007764/2020 RELI PALAKA @ ARUNA PALAKA JYOTIRMAYA SAHOO BISSAMCUTTACK /29 /2019
Vs VS A.D.J., GUNUPUR(Rayagada *)
STATE OF ODISHA CT/0000024/2019
55 BLAPL/0007765/2020 KESHABA KUNDA @ THESA KALIA JYOTIRMAYA SAHOO NUAGAM (DIGAPAHANDI) /175 /2020
VS VS JM.F.C.,DIGAPAHANDI(Ganjam)
STATE OF ODISHA GR/0000238/2020
56 BLAPL/0007766/2020 MITHUN MAHAKUD PARTHA SARATHI DAS KEONJHAR TOWN /163 /2020
VS VS SPECIAL JUDGE,KEONJHAR(K endujhar)
STATE OF ODISHA Spl/0000063/2020
57 BLAPL/0007767/2020 RANJU @ DHIRENDRA @ DHIRENDRA JAYASINGEAN SHAKTI PAUL SAHID NAGAR P.S. /411 /2020
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ORISSA HIGH COURT

FILING REPORT ASON :27/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS DISTRICT & SESIONS JUDGE,BHUBANESWAR(Khordha*)

58 BLAPL/0007768/2020 PANKAJNAIK @ PANKAJ@ GOUTAM @ KALIAMLAN SHAKTI PAUL BALIMI /16 /2015
Vs VS S.D.JM.,HINDOL (Dhenkanal)
STATE OF ODISHA GR/0000058/2015
59 BLAPL/0007769/2020 DURJYADHANA PARIDA UNMESH CHANDRA JENA SINGLA /143 /2020
VS VS JMFC,BASTA (Baleshwar)
STATE OF ODISHA CT/0000916/2020
60 BLAPL/0007770/2020 RAJU TANTI NIRANJAN LENKA /10
Vs VS ADDL.SESSIONS JUDGE CUM SPECIAL JUDGE,KORAPUT (Koraput)
STATE OF ODISHA TR/0000017/2020
61 BLAPL/0007771/2020 PITABASH NAYAK JAYADEBA BEHERA CHANDAPUR /99 /2020
VS VS SPECIAL JUDGE,NAYAGARH(Nayagarh *)
STATE OF ODISHA Spl/0000085/2020
62 BLAPL/0007772/2020 GADADHAR SAHOO B.K.NAYAK PIPLI /224 /2020
VS VS JM.F.C.,PIPILI(Puri)
STATE OF ODISHA GR/0000325/2020
63 BLAPL/0007773/2020 ALPHANS@KULAMANI NAYAK RAMESH AGARWAL ADVA /85 /2020
VS Vs SPECIAL JUDGE,PARLAKHEMUNDI(Gajapati *)
STATE OF ODISHA GR/0000056/2020
64 BLAPL/0007774/2020 DEBARCHAN PERE @ HUDUNG @ MUNU  S.SRAY BARGAON /67 /2020
Vs VS JM.F.C.,RAJGANGPUR(Sundargarh)
STATE OF ODISHA GR/0000239/2020
65 BLAPL/0007775/2020 EKAN @ KALIA MOHAPATRA TARA PRASAD MOHAPATRA KANAS /78 /2020
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001415/2020
66 BLAPL/0007776/2020 BISWAJT BARIK CHITTA RANJAN DASH LINGARAJP.S. /189 /2020
VS VS S.D.JM..BHUBANESWAR(Khordha *)
STATE OF ODISHA CT/0004299/2020
67 BLAPL/0007777/2020 CHITTARANJAN PARIJA CHITTA RANJAN DASH KHANDAGIRI P.S. /635 /2019
Vs VS S.D.JM.,BHUBANESWAR(K hordha *)
STATE OF ODISHA CT/0005421/2019
68 BLAPL/0007778/2020 M.DANDA PATRA SIDHARTHA DAS BERHAMPUR SADAR /194 /2017

STATE OF ODISHA

VS

VS
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TR/0000373/2020

1ST A.D.J,BERHAMPUR(Ganjam)



FILING REPORT ASON :27/10/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA ST/0000032/2018

69 BLAPL/0007779/2020 NARAYAN RANA AKSHAYA KUMAR SAHOO G.UNDYAGIRI /71 /2020
VS VS SPECIAL JUDGE,BALLIGUDA (Kandhamal)
STATE OF ODISHA CT/0000044/2020

70 BLAPL/0007780/2020 CHANDAN KUMAR DALEI SATYA NARAYAN MISHRA SIMULIA /234 /2020
Vs VS JM.F.C.,.SORO(Baleshwar)
STATE OF ODISHA CT/0000716/2020

71 BLAPL/0007781/2020 AJAYA BEHERA @ AJAY RAJB RATH JHARSUGUDA /530 /2018
VS VS A.D.J. JHARSUGUDA (Jharsuguda *)
STATE OF ODISHA ST/0000071/2018

72 BLAPL/0007782/2020 LALIT KUMAR BHOI AMULYA RATNA PANDA TARBHA /240 /2015
VS VS 0
STATE OF ODISHA I

73 BLAPL/0007783/2020 RAHUL @ RAMANIA MUPALIPARA @ RAMANAMMULYA RATNA PANDA NILGIRI /309 /2020
VS VS 0
STATE OF ODISHA I

74 BLAPL/0007784/2020 SK.RAJA PRAFULLA KUMAR KHATEI BALIANTA P.S. /228 /2020
Vs VS 0
STATE OF ODISHA I

75 BLAPL/0007785/2020 DEBASHISH SAHOO HEMANTA KUMAR MOHANTA BARIPADA TOWN /699 /2020
VS VS 0
STATE OF ODISHA I

76 BLAPL/0007786/2020 JATIA @ MUNU MOHANTY B.B.MOHAPATRA PARADEEP LOCK /131 /2020
VS VS 0
STATE OF ODISHA I

77 BLAPL/0007787/2020 MANTU @ ISWAR PRASAD MAJHI AK.SAHOO KHARIAR /274 /2018
Vs VS 0
STATE OF ODISHA I

78 BLAPL/0007788/2020 VIJAYA PATRA @ VIJAYA KUMARPATRA  RABINDRANATH PRUSTY ORIENT /191 /2020
VS VS 0
STATE OF ODISHA I

79 BLAPL/0007789/2020 ANANDI DIGAL RAMDAS ACHARY RAIKIA /50 /2020
VS VS 0

STATE OF ODISHA
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ORISSA HIGH COURT

FILING REPORT ASON :27/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

80 BLAPL/0007790/2020 BIJAYA JAISWAL SATYANARAYAN MISHRA JHARSUGUDA /718 /2020
VS VS 0
STATE OF ODISHA I

81 BLAPL/0007791/2020 SUKANTI ACHARYA KALPATARU MISHRA CUTTACK SADAR /497 /2020
VS VS 0
STATE OF ODISHA I

82 BLAPL/0007792/2020 LAXMAN BEHERA BIPLAB KUMAR DASH 110
VS VS 0
STATE OF ODISHA I

83 BLAPL/0007793/2020 AKASH KUMAR MALLICK @ GUDDU BIPLAB KUMAR DASH PARADEEP LOCK /176 /2020
VS VS 0
STATE OF ODISHA I

84 BLAPL/0007794/2020 GHUMA @ RAMAKANTA NAYAK AMLAN SHAKTI PAUL RANPUR /38 /2018
VS VS 0
STATE OF ODISHA I

85 BLAPL/0007795/2020 PINTU SINGH SMRUTI RANJAN MOHAPATRA PANIKOILI /207 /2020
VS VS 0
STATE OF ODISHA I

86 BLAPL/0007796/2020 BHOGE @ BHOGESWAR NAIK A.K.SAHOO NAWAPARA /88 /2020
VS VS 0
STATE OF ODISHA Il

87 BLAPL/0007797/2020 SUJIT KUMAR BISWAS RAJB LOCHAN PATTNAIK MATHILI /21 /2019
VS VS 0
STATE OF ODISHA I

88 BLAPL/0007798/2020 BALAKRUSHNA SAHU SANJAY KUMAR PRADHAN GOSANINUAGAM /84 /2020
Vs VS 0
STATE OF ODISHA I

89 BLAPL/0007799/2020 BALAKRUSHNA SAHU SANJAY KUMAR PRADHAN BADABAZAR /137 /2020
VS VS 0
STATE OF ODISHA I

% BLAPL/0007800/2020 AJAY WILLIAM NAWRANGI DEVASHIS PANDA RAJGANGPUR /174 /2020
VS VS 0
STATE OF ODISHA I

o1 BLAPL/0007801/2020 SANATAN SAHU RAJB LOCHAN PATTNAIK MUDULIPODA /38 /2020
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FILING REPORT ASON :27/10/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
92 BLAPL/0007802/2020 RABINDRA NATH PRADHAN SD.DAS CUTTACK VIGILANCE /5 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
93 BLAPL/0007803/2020 JTEN BALA RAJIB LOCHAN PATTNAIK KALIMELA /116 /2020
VS VS 0
STATE OF ODISHA I
<Y1 BLAPL/0007804/2020 NANDA LAL PATEL AKSHAYA KUMAR SAHOO PADAMPUR /185 /2020
Vs VS 0
STATE OF ODISHA I
95 BLAPL/0007805/2020 MANOJKUMAR NAIK @ MANOJNAIK DEVASHIS PANDA BHASMA /147 /2020
VS VS 0
STATE OF ODISHA I
9 BLAPL/0007806/2020 RABINDRANATH DAS @ KHANDI @ RABI  RAVISHANKAR SAMAL KHALLIKOTE /338 /2020
VS VS 0
STATE OF ODISHA I
97 BLAPL/0007807/2020 GURUNATH HARIJAN TUKUNA KUMAR MISHRA KOTPAD /65 /2020
VS Vs 0
STATE OF ODISHA I
98 BLAPL/0007808/2020 RAMESH AMANATYA TUKUNA KUMAR MISHRA NABARANGAPUR TOWN /309 /2019
Vs VS 0
STATE OF ODISHA I
%9 BLAPL/0007809/2020 AGUSTUS KANDULNA @ AUGUSTUS KANDUMNRAGARESSTUSDHARDIRANA CHANDIPOSH PS /62 /2020
VS VS 0
STATE OF ODISHA I
100 BLAPL/0007810/2020 SUBASH BERMAN TUKUNA KUMAR MISHRA MATHILI /125 /2020
VS VS 0
STATE OF ODISHA I
101 BLAPL/0007811/2020 SUKANTI SAHOO @ DAS APATTANAIK JATNI P.S. /285 /2013
Vs VS 0
STATE OF ODISHA I
102 BLAPL/0007812/2020 NANDA @ SANJT MIRDHA SROUT LALBAG /198 /2019
VS VS 0
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FILING REPORT ASON :27/10/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA Il
103 BLAPL/0007813/2020 KUNA CHANDRA SWAIN @ KUNA CH. SWAINSMRUTI RANJAN MOHAPATRA JAGATPUR /145 /2013
VS VS 0
STATE OF ODISHA I
104 CMP/0000589/2020 K.BHAGYA LAXMI @ T. BHAGYA LAXMI  BIRAJA PRASANNA DAS /1
VS VS 0
STEEL AUTHORITY OF INDIA LTD. I
105 CONTC/0004628/2020 HARISH CHANDRA PATRA CHITTARANJAN PATTNAIK /1
VS VS 0
ARUN KUMAR MISHRA I
106 CONTC/0004629/2020 TIRTHABASI SAHU ADV /1
VS VS 0
PRASANNA KUMAR BEHERA Il
107 CONTC/0004630/2020 MAMATA MALLICK BHABANI SHANKAR DAS /1
VS VS 0
CHILD DEVELOPMENT OFFICER, KUJANG I
108 CONTC/0004631/2020 GOPAL CHARAN PALATASINGH ADV /1
Vs VS 0
ASWANI KUMAR DASH I
109 CONTC/0004632/2020 DILESWAR NAIK BISWA PRAKASH DHAL /1
VS VS 0
ANU GARG I
110 CONTC/0004633/2020 SUDESHNA PANDA @ MAHAPATRA ADV /1
VS VS 0
DILLIPKUMAR PRADHAN I
111 CRLA/0000542/2020 PINTU @ BIJAYA SAHU ARIJEET MISHRA KESINGA /150 /2020
VS VS SPECIAL JUDGE,BHAWANIPATNA (Kalahandi)
STATE OF ODISHA Spl/0000024/2020
112 CRLA/0000543/2020 DHARMENDRA PRADHAN @ MUNA JTENDRA SAMANTARAY JARADA /44 /2019
VS VS 0
STATE OF ODISHA I
113 CRLA/0000544/2020 MANMATHA BEHERA GYANENDRA CHANDRA SWAIN LAIKERA /145 /2017

VS
STATE OF ODISHA

VS
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ORISSA HIGH COURT

FILING REPORT ASON :27/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

114 CRLA/0000545/2020 BIJAYA BHOKTA B.R.TRIPATHY HARABHANGA /6 /2013
Vs VS 0
STATE OF ODISHA I

115 CRLLP/0000025/2020 REPUBLIC OF INDIA (CBI) SARTHAK NAYAK (CBI) /10
VS VS 0
E.SESHARATNAM I

116 CRLMC/0001508/2020 SARADA PRASANA PARIDA ARIJEET MISHRA /10
Vs VS JM.F.C.,CUTTACK(RURAL)(Cuttack)
AMAR BIKASH MOHAPATRA ICC/0000183/2017

117 CRLMC/0001509/2020 GHASIRAM SARAF AK.DASH 110
VS VS A.D.J.TITILAGARH(Balangir)
STATE OF ODISHA Spl/0000018/2018

118 CRLMC/0001510/2020 RINKU MEHER DIBYA JYOTI SAHOO BRAJARAJINAGAR /93 /2018
Vs VS SPECIAL JUDGE,JHARSUGUDA (Jharsuguda *)
STATE OF ORISSA TR/0000023/2018

119 CRLMC/0001511/2020 SANDEEP KUMAR SAHU TAPAS KUMAR ACHARY BAIDYANATHPUR /40 /2012
VS VS S.D.JM.,BERHAMPUR(Ganjam)
THE STATE OF ODISHA GR/0000173/2012

120 CRLMC/0001512/2020 JYOTIPRAKASH MAHALIK DEEPALI MAHAPATRA MAHILA PS SAMBALPUR /46 /2018
VS VS S.D.JM.,SAMBAL PUR(Sambal pur)
STATE GR/0002261/2018

121 CRLMC/0001513/2020 URMILA MOHANTY SUMAN ROUTRAY HANDAPA /12 /1998
VS Vs SPL.JUDGE,ANGUL (Anugul *)
STATE OF ORISSA Spl/0000015/2007

122 CRLMC/0001514/2020 SUBRAT GYANA RANJAN DIPAK DEY MAHILA P.S.(BBSR) /29 /2020
Vs VS S.D.JM.,BHUBANESWAR(K hordha *)
STATE OF ODISHA CT/0002342/2020

123 CRLMC/0001515/2020 DURBASA KANHAR AMIYA KUMAR TARAI GANIA /50 /2018
VS VS JM.F.C. DASAPALLA(Nayagarh *)
STATE OF ODISHA GR/0000183/2018

124 CRLMC/0001516/2020 BIJAYA KUMAR JENA MANAS CHAND UMERKOTE /157 /2019
VS VS ADJ,UMERKOTE(Nabarangapur *)
STATE OF ORISSA TR/0000004/2019

125 CRLMC/0001517/2020 SANDEEP KUMAR PRADHAN SITI KANT MISHRA /10
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VS VS SPECIAL JUDGE,SONEPUR(Sonapur *)
STATE OF ORISSA 2(A)CC/0000001/2014
126 CRLMC/0001518/2020 HEMANTA KUMAR KHOSLA HIMANSHU BHUSAN DASH /10
Vs VS JM.F.C..KASHIPUR(Rayagada *)
STATE OF ODISHA ICC/0000001/2019
127 CRLMC/0001519/2020 SARAT KUMAR BARIK SAMARENDRA BAHADUR CHANDABALI /197 /2013
VS VS JM.F.C,CHANDABALI(Bhadrak *)
STATE OF ODISHA GR/0000458/2013
128 CRLMC/0001520/2020 SALU @ BHARAT NAYAK AMULYA RATNA PANDA PHULBANI TOWN /15 /2017
Vs VS C.JM.,PHULBANI(Kandhamal)
STATE OF ORISSA ST/0000004/2018
129 CRLMC/0001521/2020 GOPAL KRISHNA SAHU JUGALA KISHORE PANDA R.UDAYAGIRI /82 /2019
VS VS SPECIAL JUDGE,PARLAKHEMUNDI(Gajapati *)
STATE OF ORISSA GR/0000048/2019
130 CRLMC/0001522/2020 DEEPAK KUMAR BEHERA JUGALA KISHORE PANDA 110
VS VS 0
STATE OF ODISHA I
131 CRLMC/0001523/2020 RAMDULAR SINGH YADAV @ RAMDULARE YSARATHI JY OTI MOHANTY AMBABHONA /54 /2013
VS Vs 0
STATE OF ORISSA I
132 CRLMP/0001320/2020 SWADESH MOHANTY BYOMAKESH TRIPATHY /10
Vs VS 0
STATE OF ODISHA I
133 CRLMP/0001321/2020 SUBHAKANTA NAYAK SMRUTI RANJAN PATI NANDIPADA /86 /2020
VS VS 0
STATE OF ODISHA I
134 CRLMP/0001322/2020 SANTI SWORUP SAHOO BYOMAKESH TRIPATHY 110
VS VS 0
STATE OF ODISHA I
135 CRLMP/0001323/2020 TIKI SUBUDHI JYOTIRMAYA SAHOO /10
Vs VS 0
STATE OF ODISHA I
136 CRLMP/0001324/2020 RAMESH CHANDRA SAHOO TUKUNA KUMAR MISHRA RAJKANIKA /52 /2017

VS

VS
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SUPERINTEND OF POLICE,KENDRAPARA I
137 CRLMP/0001325/2020 BISWANATH SAHOO JK.KHANDAYATRAY 110
VS VS 0
STATE OF ODISHA I
138 CRLMP/0001326/2020 ADYAPRAN SUBUDHI SUKANTA KUMAR PATRA KHANDAGIRI P.S. /568 /2019
Vs VS S.D.JM.,BHUBANESWAR(K hordha *)
THE DEPUTY COMMISSIONER OF POLICE CT/0004858/2019
139 CRLMP/0001327/2020 JAYKANTA DIGAL BYOMAKESH TRIPATHY 110
VS VS 0
STATE OF ODISHA I
140 CRLMP/0001328/2020 SAROJKUMAR BALIARSINGH SATYABRATA SUTAR 110
VS VS 0
SACHIDANANDA MAHAPATRA I
141 CRLMP/0001329/2020 NUSHRAT BARI SATYA RFANJAN MULIA /10
VS VS 0
STATE OF ODISHA I
142 CRLMP/0001330/2020 RAMESH NAYAK JAYADEBA BEHERA /10
Vs VS 0
STATE OF ODISHA I
143 CRLMP/0001331/2020 SABAYASAHI MOHANTY M.R.DHAL 110
VS VS 0
.1.C., GOLANTHARA POLICE STATION I
144 CRLMP/0001332/2020 PRITIMAY EE SAHOO B.K.NAYAK BALIPATNA /322 /2020
VS VS 0
STATE OF ODISHA I
145 CRLREV/0000422/2020  HRUSIKESH SABAR RAJESH KUMAR MAHAPATRA JARADA /142 /2020
Vs VS 0
STATE OF ODISHA I
146 FAO/0000677/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE /1
VS VS STATE EDUCATION TRIBUNAL ,BHUBANESWAR(K hordha *)
DEBABRATA GIRI Gia/0000024/2014
147 FAO/0000678/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE /1

VS
AJAY KUMAR GIRI

VS
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148 FAO/0000679/2020 STATE OF ODISHA ADDL.GOVT. ADVOCATE /1
Vs VS STATE EDUCATION TRIBUNAL ,BHUBANESWAR(K hordha *)
SNEHALATA NAYAK Gial0000025/2014

149 FA0/0000680/2020 STATE OF ODISHA ADDL.GOVT ADVOCATE /1
VS VS STATE EDUCATION TRIBUNAL ,BHUBANESWAR(K hordha *)
BIMAL KUMAR PATTNAYAK Gia/0000023/2014

150 FA0/0000681/2020 STATE OF ODISHA ADDL.GOVT ADVOCATE /1
VS VS STATE EDUCATION TRIBUNAL ,BHUBANESWAR(K hordha *)
DHIRENDRA KU.SAHOO Gia/0000010/2014

151 FAO/0000682/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE /1
VS VS STATE EDUCATION TRIBUNAL ,BHUBANESWAR(K hordha *)
TUSARANTI TRIPATHY Gial0000977/2016

152 MACA/0000704/2020 GIRISH CHANDRA DAS BRAHAMANDA TRIPATHY /1
Vs VS 0
ANIL KUMAR MISHRA I

153 MACA/0000705/2020 THE MANAGER,ORIENTAL INSURANCE COM RADAM.ADI KHAN /1
VS VS 0
AKSHAYA KUMAR MOHARANA I

154 MATA/0000102/2020 VIKASH KUMAR GUPTA B.SAHOO /1
VS VS 0
PUJA AGRAWAL @GUPTA I

155 MATA/0000103/2020 PUSPARANI NAIK HIMANSHU BHUSAN DASH /1
VS Vs 0
GOURAB NAIK I

156 MSA/0000014/2020 M/S HI-TECH EDIFICE PVT LTD. SUBHANKAR ROUT /1
Vs VS ODISHA REAL ESTATE APPELLATE TRIBUNAL, BBSR(Khordha *)
GYANA RANJAN PRADHAN OREAT/0000085/2020

157 M SA/0000015/2020 M/S HI-TECH EDIFICE PVT LTD. SUBHANKAR ROUT /1
VS VS ODISHA REAL ESTATE APPELLATE TRIBUNAL, BBSR(Khordha *)
BANAMALI SWAIN OREAT/0000030/2020

158 M SA/0000016/2020 M/S HI-TECH EDIFICE PVT.LTD SUBHANKAR ROUT /1
VS VS ODISHA REAL ESTATE APPELLATE TRIBUNAL, BBSR(Khordha *)
DAMODAR BEHERA OREAT/0000031/2020

159 M SA/0000017/2020 M/S.HI-TECH EDIFICE PVT.LTD. SUBHANKAR ROUT /1
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VS VS ODISHA REAL ESTATE APPELLATE TRIBUNAL, BBSR(Khordha*)
SUBASH CH. MAITI OREAT/0000014/2020
160 MSA/0000018/2020 M/S HI-TECH EDIFICE PVT LTD. SUBHANKAR ROUT /1
VS VS ODISHA REAL ESTATE APPELLATE TRIBUNAL, BBSR(Khordha*)
SUBHASANKAR MISHRA OREAT/0000067/2020
161 M SA/0000019/2020 M/S HI-TECH EDIFICE PVT.LTD SUBHANKAR ROUT /1
VS VS ODISHA REAL ESTATE APPELLATE TRIBUNAL, BBSR(Khordha*)
KINTALI SRIDHAR OREAT/0000015/2020
162 M SA/0000020/2020 M/SHI-TECH EDIFICE PVT.LTD SUBHANKAR ROUT /1
VS VS ODISHA REAL ESTATE APPELLATE TRIBUNAL, BBSR(Khordha*)
BIJAYANI DEVI OREAT/0000032/2020
163 RVWPET/0000314/2020  RUDRA SINGH B.MOHANTY /1
VS VS 0
UNION OF INDIA I
164 TRP(C)/0000179/2020 ANISHA JAIN MANAS CHAND /1
VS VS 0
SANDEEP JAIN Il
165 WP(C)/0029044/2020 JAMA KAMAR DEBASISNAYAK /1
VS VS 0
STATE OF ODISHA I
166 WP(C)/0029045/2020 NRUSINGHA PRASAD PATNAIK PRASANTA KUMAR NANDA /1
Vs VS 0
COLLECTOR, GANJAM I
167 WP(C)/0029046/2020 M/S.PPHT SSME (V) MANOJKUMAR DAS /1
VS VS 0
MAHANADI COALFIELDSLIMITED I
168 WP(C)/0029047/2020 MAYAPURI APARTMENT OWNERS ASSOCIATRBRBODHA CH. NAYAK /1
VS VS 0
STATE OF ODISHA I
169 WP(C)/0029048/2020 THE DIRECTOR, SPORTS AUTHORITY OF INDIBALITENDU MISHRA /1
VS VS 0
ASHOKE GHOSH I
170 WP(C)/0029049/2020 BIJAYA KUMAR SWAIN PRABODHA CH. NAYAK /1

VS

VS
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STATE OF ODISHA

I

171 WP(C)/0029050/2020 RANKANIDHI BLIND, DEAF AND DUMB VIDYBLAN KUMAR NAYAK /1
VS VS 0
STATE OF ODISHA I
172 WP(C)/0029051/2020 YUDHISTIR MOHAPATRA PABITRA KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
173 WP(C)/0029052/2020 M/S.SAl SAMBHU INFRASTRUCTURE (P) LTD. PRABODHA CH. NAYAK /1
VS VS 0
STATE OF ODISHA I
174 WP(C)/0029053/2020 GHANA SHYAM PATTNAIK SANGRAM SENAPATI /1
VS VS 0
STATE OF ODISHA I
175 WP(C)/0029054/2020 SANTOSH KUMAR CHOUDHURY BIGHNARAJRATH /1
VS VS 0
JUDGE, FAMILY COURT CUTTACK I
176 WP(C)/0029055/2020 BINOD BASANTIA SIDHARTA MISHRA..1 /1
Vs VS 0
STATE OF ODISHA I
177 WP(C)/0029056/2020 M/S.NIGAM SUPPLIERS BUDHADEV ROUTRAY /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0029057/2020 RAMESH CHANDRA TRIPATHY JANMEJAYA DASH /1
VS VS 0
CHAIRMAN PARADIP PORT TRUST PARADIP I
179 WP(C)/0029058/2020 SASHIBHUSAN PATEL DINESH KUMAR MOHANTY /1
Vs VS 0
COLLECTOR AND DISTRICT MAGISTRATE JHARSUGUDA I
180 WP(C)/0029059/2020 KRUSHNA CHANDRA MAHABHOI SIDHARDHA SWAIN /1
VS VS 0
UNION OF INDIA I
181 WP(C)/0029060/2020 HIMANSU SEKHAR NAYAK SMRUTI RANJAN PATI /1

VS
STATE OF ODISHA

VS
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182 WP(C)/0029061/2020 SUKANTI NAYAK DEVASHIS PANDA /1
VS VS 0
ODISHA POWER TRANSMISSION CORPORATION LTD.(OPTCL) I
183 WP(C)/0029062/2020 M/S FAMOUS SECURITY SERVICE SATYA SINDHU KASHYAP /1
VS VS 0
STATE OF ODISHA I
184 WP(C)/0029063/2020 DEBENDRA KUMAR SAHOO PRADIPTA KISHORE BHUYAN /1
VS VS 0
STATE OF ODISHA I
185 WP(C)/0029064/2020 PRAVASINI DAS PARTHA SARATHI NAYAK /1
VS VS 0
STATE OF ODISHA I
186 WP(C)/0029065/2020 DIBAKAR MOHANTA SC.SAMANTARAY /1
VS VS 0
UNION OF INDIA I
187 WP(C)/0029066/2020 AROOP KUMAR MOHANTY HEMANTA KU.MOHANTY /1
VS VS 0
STATE OF OSISHA I
188 WP(C)/0029067/2020 UMESH CHANDRA DAS HEMANTA KU.MOHANTY /1
VS VS 0
STATE OF ODISHA Il
189 WP(C)/0029068/2020 BISWARANJAN TARAI SC.SAMANTARAY /1
VS VS 0
UNION OF INDIA I
190 WP(C)/0029069/2020 DR. SUPRAVA NAYAK HIMANSHU BHUSAN DASH /1
Vs VS 0
FAKIR MOHAN UNIVERSITY, VYASAVIHAR, NUAPADHI BALASORE I
191 WP(C)/0029070/2020 M/S.THAKUR AUTOMOBILE SERVICE STATIOSOUMYA RANJAN MOHANTY /1
VS VS 0
UNION OF INDIA I
192 WP(C)/0029071/2020 SANTOSH KUMAR ROUT PRAVAT KUMAR JENA /1
VS VS 0
THE COLLECTOR CUM DISTRICT MAGISTRATE JAJPUR I
193 WP(C)/0029072/2020 RADHAMANI DIBYA GOPINATH MISHRA /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0029073/2020 BALARAM BARIK SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0029074/2020 PRAKASH BISHI RITURANJAN CHHOTARAY /1
VS VS 0
STATE OF ODISHA I
196 WP(C)/0029075/2020 ODISHA TELEVISION LIMITED PRANAB GHOSE /1
Vs VS 0
STATE OF ODISHA I
197 WP(C)/0029076/2020 ARJUN PRADHAN PRASANTA KUMAR SATAPATHY /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0029077/2020 NIRMAL KUMAR SETHI SK.SAMAL /1
VS VS 0
STATE OF ODISHA I
199 WP(C)/0029078/2020 NIBAS PANI SAMIR KUMAR MISHRA /1
VS Vs 0
THE STATE OF ODISHA I
200 WP(C)/0029079/2020 SINGUPURAM CHANDRAYYA PRONOY MOHANTY /1
Vs VS 0
INDIAN BANK I
201 WP(C)/0029080/2020 BHARAT PETROLEUM CORPORATION LIMITEB.P.TRIPATHY /1
VS VS 0
BHARAT PETROLEUM CORPORATION LTD.EMPLOY EES UNION( EASTERN REGION) I
202 WP(C)/0029081/2020 SAGAR MUNDA PRONOY MOHANTY /1
VS VS 0
INDIAN BANK I
203 WP(C)/0029082/2020 BASANTI DEl @ KHUNTIA KAILASH CHANDRA SAHOO /1
Vs VS 0
STATE OF ODISHA I
204 WP(C)/0029083/2020 PUSPALATA KHUNTIA KAILASH CHANDRA SAHOO /1

VS

VS
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STATE OF ODISHA I
205 WP(C)/0029084/2020 SAROJINI MOHARANA @ MOHARATHY PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
206 WP(C)/0029085/2020 NRUSINGH DAS B.B.SWAIN /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0029086/2020 RAJKISHORE BHOI JANMEJAYA DASH /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0029087/2020 M/S.SRI KRISHNA TRANSPORT SATYA RANJAN MULIA /1
VS VS 0
HINDUSTAN PETROLEUM CORPORATION LIMITED. I
209 WP(C)/0029088/2020 CHINMAYA KUMAR NAYAK BIDYADHAR MANASINGH /1
VS VS 0
STATE OF ORISSA I
210 WP(C)/0029089/2020 ABHAYA KUMAR PADHI BISWABIHARI MOHANTY /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0029090/2020 PRAMILA PANY BIDYADHAR MANASINGH /1
VS VS 0
STATE OF ODISHA I
212 WP(C)/0029091/2020 DAYANIDHI PRADHAN SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0029092/2020 RABI NARAYAN BHANJA SANTANU KUMAR SARANGI /1
Vs VS 0
MAHANADI COALFIELDSLTD.,SAMBALPUR I
214 WP(C)/0029093/2020 VIKASH AGARWAL PRASANTA KUMAR SATAPATHY /1
VS VS 0
SUSHREE SUMAN DASH I
215 WP(C)/0029094/2020 RAJESH KUMR NAYAK BIDYADHAR MANASINGH /1

VS
CEO TPCODL IDCO TOWER, BBSR

VS
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216 WP(C)/0029095/2020 RABINDARANATH KARAN SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0029096/2020 SAPNESWAR PRADHAN SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0029097/2020 CHHABI NAIK PRAFULLA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ORISSA I
219 WP(C)/0029098/2020 RABINDRA KUMAR PRADHAN SACHIDANANDA SAHOO /1
VS VS 0
STATE OF ODISHA I
220 WP(C)/0029099/2020 PRATAP CHANDRA ROUT DILLIPKUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
221 WP(C)/0029100/2020 SURESH CH.PATEL B.SAHOO /1
VS VS 0
COLLECTOR SUNDARGARH I
222 WP(C)/0029101/2020 JNA MANGARAJ PRADEEP KUMAR DAS /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0029102/2020 RABINARAYAN GOCHHAYAT SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0029103/2020 CHANDRAMANI MOHANTY SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
225 WP(C)/0029104/2020 SATYA KANTA MANORANJAN JENA SANGRAMJIT PANDA /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0029105/2020 RANJAN KUMAR SAHU SANGRAMJT PANDA /1
VS VS 0
REGISTRAR BIJU PATTNAIK UNIVERSITY OF TECHNOLOGY I
227 WP(C)/0029106/2020 ITISHREE DAS CHINMAYANANDA JENA /1
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VS VS 0
STATE OF ODISHA I
228 WP(C)/0029107/2020 SANJAYA KUMAR MUDULI CHINMAYANANDA JENA /1
VS VS 0
STATE OF ODISHA I
229 WP(C)/0029108/2020 SATYANARAYAN BEHERA CHINMAYANANDA JENA /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0029109/2020 SAKUNTALA KABU SUBRAT KUMAR NAYAK /1
Vs VS 0
STATE OF ODISHA I
231 WP(C)/0029110/2020 ANIRUDHA SAHU PARTHA SARATHI DAS /1
VS VS 0
COLLECTOR AND DISTRICT MAGISTRATE ANGUL I
232 WP(C)/0029111/2020 JOGENDRA NAYAK NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0029112/2020 BAJRANG SHARDA SREEJT MOHANTY /1
VS Vs 0
STATE OF ODISHA I
234 WP(C)/0029113/2020 MAHESWAR PRUSTY JK.KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
235 WP(C)/0029114/2020 BIREN MOHAN PATRA GOPINATH MISHRA /1
VS VS 0
PROJECT DIRECTOR NATIONAL HIGH WAYS AUTHORITY OF INDIA I
236 WP(C)/0029115/2020 BHABANI SANKAR DAS SASIM AJITAV PATTNAIK /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0029116/2020 BRAJA KISHORE NAYAK SATYA RANJAN PATI /1
Vs VS 0
REGISTRAR OF THE COOPERATIVE SOCIETIES ODISHA I
238 WP(C)/0029117/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE /1

VS

VS
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ASHOK KUMAR SAHU Il
239 WP(C)/0029118/2020 ALAKA MOHAPATRA JUGALA KISHORE PANDA /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0029119/2020 SCHOOL MANAGING COMMITTEE (SMC) KHIRCKPRWAARY SCHOOL /1
VS VS 0
STATE OF ODISHA I
241 WP(C)/0029120/2020 NRUSINGH CHARAN NATH T.BARIK /1
VS VS 0
INTERNAL COMMITTEE OF PARADIP INTERNATIONAL CARGO TERMINAL PRIVATELIMITED ~ //
242 WP(C)/0029121/2020 ATMANANDA DAS A.K.BEHERA /1
VS VS 0
R.T.0 CUTTACK Il
243 WP(C)/0029122/2020 SUJIT KUMAR DALEI RAMDAS ACHARY /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0029123/2020 CARLSBERG INDIA PRIVATE LIMITED SAMARENDRA KUMAR MOHANTY /1
Vs VS 0
ODISHA STATE BEVERAGES CORPORATION LIMITED I
245 WP(C)/0029124/2020 SIMANCHAL SAHU ARUN KUMAR PATRA /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0029125/2020 PRAFULLA KUMAR ROUT SATYABRATA MOHANTY /1
VS VS 0
GOVT.OF ODISHA I
247 WP(C)/0029126/2020 TRUPTI PRAGYAN BEURIA BALARAM NAYAK /1
VS VS 0
UNION OF INDIA I
248 WP(C)/0029127/2020 BISWARANJAN NAYAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0029128/2020 RAJAT KUMAR SAHU K.K.SWAIN /1
VS VS 0

STATE OF ODISHA
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250 WP(C)/0029129/2020 DIPTI RANJAN JENA NIRANJAN LENKA /1
VS VS 0
DIRECTOR GENERAL OF EMPLOYMENT AND TRAINING, MINISTRY OF LABOUR AND EMPLOYMENT
251 WP(C)/0029130/2020 NARENDRA BARIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0029131/2020 GURU PRASAD PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0029132/2020 KIRTTAN BIHARI MAHANTA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0029133/2020 MANOJ CHHURA SCMEKAP /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0029134/2020 RATINARAYAN ROUT K.SWAIN /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0029135/2020 CHINTAMANI MOHANTA K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0029136/2020 PITAMBAR CHHURA SC.MEKAP /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0029137/2020 AKSHYA KUMAR DASH KAUSHIK SWAIN /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0029138/2020 HAREKRUSHNA ROUT ASHISKUMAR MISHRA /1
VS VS 0
THE STATE OF ODISHA I
260 WP(C)/0029139/2020 JTENDRA KUMAR PATRA K.SWAIN /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0029140/2020 SUDARSAN BARIK K.SWAIN /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0029141/2020 JYOTSHNARANI MISHRA ASHISKUMAR MISHRA /1
VS VS 0
THE COLLECTOR CUM DISTRICT MAGISTRATE BALANGIR I
263 WP(C)/0029142/2020 KRUSHNA CHANDRA BARIK K.SWAIN /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0029143/2020 HARISH CHANDRA PATRA CHITTARANJAN PATTNAIK /1
Vs VS 0
GOVT.OF ODISHA I
265 WP(C)/0029144/2020 AKSHAYA KUMAR ROUT K.SWAIN /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0029145/2020 JUDHISTIR MOHANTA K.SWAIN /1
VS VS 0
STATE OF ODISHA I
267 WP(C)/0029146/2020 SATYABRATA PRADHAN K.SWAIN /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0029147/2020 HINDUSTAN TECHNOLOGIES PRIVATE LTD. A.K.BEHERA /1
Vs VS 0
R.T.O CUTTACK I
269 WP(C)/0029148/2020 SRIHARSHA KUMAR BAL K.SWAIN /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0029149/2020 AJT KUMAR NAYAK A.K.BEHERA /1
VS VS 0
RT.O.NABARANGPUR I
271 WP(C)/0029150/2020 GAYADHAR SETHI K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0029151/2020 NABAKISHORE NAIK DEEPALI MAHAPATRA /1

VS

VS
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STATE OF ODISHA I
273 WP(C)/0029152/2020 PARSURAM NAHAK K.SWAIN /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0029153/2020 BIPLAB KUMAR ROUT SATYA NARAYAN MISHRA..4 /1
Vs VS 0
STATE OF ODISHA I
275 WP(C)/0029154/2020 PRATAP KUMAR SAHOO S.C.CHOUDHURY /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0029155/2020 ROUTRAY MAHANTA KAUSHIK SWAIN /1
VS VS 0
STATE OF ODISHA I
277 WP(C)/0029156/2020 DASARATHA BEHERA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0029157/2020 NIHAR RANJAN MOHAPATRA Braja Mohan Sarangi /1
Vs VS 0
.1.C. SADAR POLICE STATION BALASORE I
279 WP(C)/0029158/2020 BADRI NARAYAN MOHANTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0029159/2020 SAROJKANTA ROUT S.C.D.DASH /1
VS VS 0
STATE OF ODISHA I
281 WP(C)/0029160/2020 RANJAN KUMAR PRADHAN K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
282 WP(C)/0029161/2020 RAJKISHORE MAHARANA DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0029162/2020 SCHOOL MANAGING COMMITTEE OF AHAMAQRISWBON T. PRIMARY SCHOOL, AHAMADPUR /1

VS
STATE OF ODISHA

VS
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284 WP(C)/0029163/2020 PRANABA KISHORE HATI BISWARANJAN PARIDA /1
Vs VS 0
KENDRIYA VIDYALAY SANGATHAN I
285 WP(C)/0029164/2020 KANCHANBALA JENA K.SWAIN /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0029165/2020 SK.ABDUL AYUB AK.SARANGI /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0029166/2020 PRATAPRUDRA SAHOO K.SWAIN /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0029167/2020 G.SABITRI REDDY SK.BHANJADEO /1
Vs VS 0
STATE OF ODISHA I
289 WP(C)/0029168/2020 SUDHAKAR SATAPATHY JATINDRA KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0029169/2020 KHULANA SUNDARI PANDA RUDRA NARAYAN PARIJA /1
VS VS 0
STATE OF ODISHA I
201 WPCRL/0000115/2020 DEEPIKA MISHRA RAMESH AGARWAL /10
VS Vs 0
STATE OF ODISHA I
292 WPCRL/0000116/2020 PABITRA MOHAN SAHOO B.B SWAIN TIGIRIA /137 /2020
Vs VS 0
STATE OF ODISHA I
203 WPCRL/0000117/2020 SUSHIL BEHERA NIRANJAN PANDA 110
VS VS 0
STATE OF ODISHA I
294 ABLAPL/0013164/2020  SUNIL NAG BIJAYA KUMAR RAGADA BURLA /524 /2020
VS VS S.D.JM.,SAMBALPUR(Sambal pur)
STATE OF ODISHA GR/0003709/2020
295 ABLAPL/0013165/2020  DEV KISHORE NAYAK TUKUNA KUMAR MISHRA DABUGAM /171 /2020
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VS VS JM.F.C,UMERKOTE(Nabarangapur *)
STATE OF ODISHA GR/0000514/2020
296 ABLAPL/0013166/2020 DEV KISHORE NAYAK TUKUNA KUMAR MISHRA DABUGAM /173 /2020
VS VS J.M.F.C,UMERKOTE(Nabarangapur *)
STATE OF ODISHA GR/0000516/2020
297 ABLAPL/0013167/2020 PADALA RAJESH KUMAR TUKUNA KUMAR MISHRA SESHKHAL /90 /2020
Vs VS S.D.JM. CIVIL JUDGE (JD),RAY GADA (Rayagada *)
STATE OF ODISHA GR/0000702/2020
298 ABLAPL/0013168/2020 LITU@ ANIL BARIK GAYATRI DAS JAGATSINGPUR /203 /2020
VS VS S.D.JM.,JAGATSINGHPUR(Jagatsinghapur *)
STATE OF ODISHA GR/0000632/2020
299 ABLAPL/0013169/2020 DIPTI RANJAN SWAIN @ HATUA SWAIN BIBHU PRASAD MOHANTY OLATPUR /101 /2020
VS VS J.M.F.C.,CUTTACK (RURAL)(Cuttack)
STATE OF ODISHA GR/0002253/2020
300 ABLAPL/0013170/2020 MEHENDI RAJA BIJAYA KUMAR RAGADA JHARSUGUDA /747 /2020
VS VS S.D.JM.-ADDL.CIVIL JUDGE(JD),JHARSUGUDA (Jharsuguda *)
STATE OF ODISHA CT/0002730/2020
301 ABLAPL/0013171/2020 PREM KUMAR AGARWAL @ PREM MODI PABITRA KUMAR NAYAK PLANTSITE /339 /2020
VS VS S.D.J.M.,PANPOSH(Sundargarh)
STATE OF ODISHA GR/0001733/2020
302 ABLAPL/0013172/2020 PREMANANDA BISWAL BIJAYA KUMAR RAGADA BURLA /508 /2020
VS VS 0
STATE OF ODISHA I
303 ABLAPL/0013173/2020 Y.VENKATESWARA RAO BIRAJA PRASANNA DAS /10
VS VS S.D.JM. CIVIL JUDGE (JD),RAY GADA (Rayagada *)
STATE OF ODISHA 2(C)CC/0000221/2013
304 ABLAPL/0013174/2020 SATYA RANJAN MALIK ARIJEET MISHRA PATKURA /242 /2020
VS VS S.D.JM.,KENDRAPARA (Kendrapara *)
STATE OF ODISHA GR/0001448/2020
305 ABLAPL/0013175/2020 DEBA PRASAD NAYAK ARIJEET MISHRA MAHAKALPARA /133 /2020
VS VS S.D.JM. KENDRAPARA (Kendrapara*)
STATE OF ODISHA GR/0001511/2020
306 ABLAPL/0013176/2020 RUPALI SWAIN @ RUPA ARIJEET MISHRA AIRFIELD P.S. /217 /2020

VS

VS
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STATE OF ODISHA CT/0004528/2020

307 ABLAPL/0013177/2020  PRADIPTA MALIK ARIJEET MISHRA PATKURA /242 /2020
VS VS S.D.JM. KENDRAPARA (Kendrapara*)
STATE OF ODISHA GR/0001448/2020

308 ABLAPL/0013178/2020  GOBINDA JENA J SAMANTARAY JANKIA P.S. /41 /2020
Vs VS S.D.JM.,KHURDA (K hordha *)
STATE OF ODISHA GR/0000175/2020

309 ABLAPL/0013179/2020  P.RAMULU RAO DEBASIS SAHOO BADAGODA P.S. /110 /2020
VS VS S.D.JM.,BHUBANESWAR(K hordha *)
STATE OF ODISHA CT/0001566/2020

310 ABLAPL/0013180/2020  S.KRISHNA CHINMAYA MISHRA MARINE PSAT ARJPALLI /13 /2020
VS VS S.D.JM.-CIVIL JUDGE (JD),CHATRAPUR(Ganjam)
STATE OF ODISHA GR/0000245/2020

311 ABLAPL/0013181/2020  NISHIKANTA KUMAR BEHERA@NITISH KUM AEBESIS/BAHOO CHANDAPUR /12 /2020
VS VS JM.F.C.,RANPUR(Nayagarh *)
STATE OF ODISHA GR/0000037/2020

312 ABLAPL/0013182/2020  RAJA@NISHIKANTA BEHERA@NITISH KUMARBEBHERAMAR PANDA CHANDAPUR /170 /2018
Vs VS JM.F.C.,RANPUR(Nayagarh *)
STATE OF ODISHA GR/0000402/2018

313 ABLAPL/0013183/2020  LINGARAJMISHRA P.ACHARYA NIMAPADA /253 /2020
VS VS JM.F.C..NIMAPARA (Puri)
STATE OF ODISHA GR/0000660/2020

314 ABLAPL/0013184/2020  GANIA @ GANESWAR NAYAK ARIJEET MISHRA JAKHAPURA /87 /2020
VS VS JM.F.C.,.JAJPUR(Jgjapur *)
STATE OF ODISHA CT/0001448/2020

315 ABLAPL/0013185/2020  RAJA@NISHIKANTA BEHERA@NITISH KUMARBEBHERANDA CHANDAPUR /168 /2018
Vs VS JM.F.C.,RANPUR(Nayagarh *)
STATE OF ODISHA GR/0000397/2018

316 ABLAPL/0013186/2020  CHANCHAL KUMAR SAHU U.RBASTIA RENGALI (SAMBALPUR) /175 /2020
VS VS S.D.JM.,SAMBALPUR(Sambal pur)
STATE OF ODISHA GR/0003671/2020

317 ABLAPL/0013187/2020  AMAN KUMAR BAL T.K.MOHAPATRA CHAULIAGANJA /341 /2020

VS
STATE OF ODISHA

VS
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318 ABLAPL/0013188/2020  NABAKISHORE BEHERA JAYAKRISHNA MOHAPATRA CHANDABALI /127 /2020
Vs VS JM.F.C,CHANDABALI(Bhadrak *)
STATE OF ODISHA GR/0000287/2020
319 ABLAPL/0013189/2020  HIRA MOHANTY JAYAKRISHNA MOHAPATRA BHADRAK RURAL /530 /2020
VS VS S.D.JM.,BHADRAK (Bhadrak *)
STATE OF ODISHA GR/0001644/2020
320 ABLAPL/0013190/2020  BINAPANI DAS SATYA RANJAN MULIA JATNI P.S. /406 /2020
VS VS JMFC, JATNI(Khordha *)
STATE OF ODISHA GR/0000429/2020
321 ABLAPL/0013191/2020  SRIDHAR BHOL AMULYA RATNA PANDA KHANTAPADA /331 /2020
VS VS JM.F.C. BALASORE(RURAL )(Baleshwar)
STATE OF ODISHA CT/0000847/2020
322 ABLAPL/0013192/2020  LAXMI KANTA NAYAK BISHNU PRASAD PRADHAN CHANDAKA P.S. /182 /2020
Vs VS JM.F.C.,BHUBANESWAR(K hordha *)
STATE OF ODISHA CT/0000791/2020
323 ABLAPL/0013193/2020  SANJU SINGH SAMVIT MOHANTY NAUGAON /99 /2020
VS VS S.D.JM. JAGATSINGHPUR(Jagatsinghapur *)
STATE OF ODISHA GR/0000629/2020
324 ABLAPL/0013194/2020  SANJIB KUMAR DAS SATYA RANJAN MULIA JATNI P.S. /406 /2020
VS VS JMFC, JATNI(Khordha *)
STATE OF ODISHA GR/0000429/2020
325 ABLAPL/0013195/2020  BITHAL @ MITHAL MUKHI JAYAKRISHNA MOHAPATRA BARIPADA TOWN /623 /2020
VS Vs S.D.JM.-CIVIL JUDGE (JD),BARIPADA (Mayurbhanj)
STATE OF ODISHA CT/0001562/2020
326 ABLAPL/0013196/2020  TAPASH KUMAR MISHRA TARA PRASAD MOHAPATRA KUMBHARAPARA /180 /2020
Vs VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001904/2020
327 ABLAPL/0013197/2020  RUDRA NAIK @ RUDRA MOHAN NAIK PRATHA SARATHI NAYAK KANIHA /172 /2020
VS VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0001282/2020
328 ABLAPL/0013198/2020  SAMANTA KANHAR AMULYA RATNA PANDA 110
VS VS S.D.JM-ADDL. CIVIL JUDGE (JD),PHULBANI (K andhamal)
STATE OF ODISHA 2(A)CC/0000042/2020
329 ABLAPL/0013199/2020  PANKAJRANA PARTHA SARATHI NAYAK COLLIERY /352 /2020
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VS VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0001546/2020
330 ABLAPL/0013200/2020 NAURI @ PRADEEP DAS PARTHA SARATHI NAYAK TALCHER TOWN /377 /2020
VS VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0001567/2020
331 ABLAPL/0013201/2020 SANATAN SETHY BIBHU PRASAD MOHANTY OLATPUR /101 /2020
Vs VS JM.F.C.,CUTTACK (RURAL)(Cuttack)
STATE OF ODISHA GR/0002253/2020
332 ABLAPL/0013202/2020 BIKASH KUMAR MANDAL TAPOBANTA BARIK /10
VS VS JM.F.C.-ADDL.CIVIL JUDGE (JD),SOHELLA(Bargarh *)
STATE OF ODISHA 2(C)CC/0000001/2013
333 ABLAPL/0013203/2020 MANI CHARANA MAJHI BICHITRA NARAYAN SATAPATHY KUJANGA /264 /2020
VS VS JM.F.C.,.KUJANG(Jagatsinghapur *)
STATE OF ODISHA GR/0000851/2020
334 ABLAPL/0013204/2020 SUBASH CH. SAHOO PARTHA SARATHI NAYAK BIKRAMPUR FCI /25 /2020
VS VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0000199/2020
335 ABLAPL/0013205/2020 GUNDU GOBARDHANA @ RAJU MOHANTA BINAYA KUMAR MOHANTY RAIRANGPUR TOWN /162 /2020
VS VS A.D.J,RAIRANGAPUR(Mayurbhanj)
STATE OF ODISHA GR/0000014/2020
336 ABLAPL/0013206/2020 KANHU CHARAN GIRI PARTHA SARATHI NAYAK KARANJIA /191 /2020
VS VS SPL.JUDGE, KARANJIA(Mayurbhanj)
STATE OF ODISHA Spl/0000018/2020
337 ABLAPL/0013207/2020 ARABINDA MOHAPATRA SMRUTI RANJAN PATI TIRTOL /283 /2020
VS VS SPECIAL JUDGE,JAGATSINGHPUR(Jagatsinghapur *)
STATE OF ODISHA CT/0000100/2020
338 ABLAPL/0013208/2020 RATNAKAR DAS PRAMODA KUMAR MISHRA RAJINAGAR /245 /2020
VS VS JM.F.C., RAINAGAR(K endrapara *)
STATE OF ODISHA GR/0000305/2020
339 ABLAPL/0013209/2020 RABINDRA KUMAR MALIK @ RABINDRA MAPRAMODA KUMAR MISHRA RAJKANIKA /191 /2020
VS VS JM.F.CAUL(Kendrapara*)
STATE OF ODISHA GR/0000321/2020
340 ABLAPL/0013210/2020 DEEPTI KUMAR SINGH ANUPAM DASH SERANGO /38 /2020

VS

VS
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STATE OF ODISHA GR/0000078/2020
341 ABLAPL/0013211/2020  MANTU @ SRABAN GARNAIK PARTHA SARATHI NAYAK ANGUL TOWN /1141 /2020
VS VS S.D.JM. CIVIL JUDGE (JD), ANGUL (Anugul *)
STATE OF ODISHA GR/0001887/2020
342 ABLAPL/0013212/2020  DAMAN MARANDI RAJENDRA NARAYAN ROUT MURUDA /156 /2020
Vs VS S.D.JM.-CIVIL JUDGE (JD),BARIPADA (Mayurbhanj)
STATE OF ODISHA CT/0001759/2020
343 ABLAPL/0013213/2020  BADRIPRASAD PADHY DEVI PRASAD DASH GOLANTHARA (BERHAMPUR) /278 /2020
VS VS S.D.JM.,BERHAMPUR(Ganjam)
STATE OF ODISHA GR/0001633/2020
344 ABLAPL/0013214/2020  MADHAB CHANDRA MAJHI PARTHA SARATHI NAYAK KARANJIA /195 /2020
VS VS S.D.JM.-CIVIL JUDGE (SD),KARANJIA(Mayurbhanj)
STATE OF ODISHA CT/0000555/2020
345 ABLAPL/0013215/2020  SANTOSH KUMAR SABAT @ SANTOSH SABADEVI PRASAD DASH GOLANTHARA (BERHAMPUR) /278 /2020
VS VS S.D.JM.,BERHAMPUR(Ganjam)
STATE OF ODISHA GR/0001633/2020
346 ABLAPL/0013216/2020  SUBASH PANIGRAHI JN.PANDA MUDANPUR RAMPUR /74 /2020
Vs VS JM.F.C., MADANPUR-RAMPUR(K a ahandi)
STATE OF ODISHA CT/0000142/2020
347 ABLAPL/0013217/2020  SURENDRA SAHU SURYAKANTA DWIBEDI /10
VS VS S.D.JM.,BHADRAK (Bhadrak *)
STATE OF ODISHA 2(A)CC/0000235/2020
348 ABLAPL/0013218/2020  ABDUL KADIR AK.SAHOO JONK /195 /2020
VS VS S.D.JM.-CIVIL JUDGE (JD),NAWAPARA (Nuapada *)
STATE OF ODISHA CT/0000472/2020
349 ABLAPL/0013219/2020  NARESH KUMAR HANSDA BINAYA KUMAR MOHANTY RAIRANGPUR TOWN /158 /2020
Vs VS S.D.JM.-CIVIL JUDGE (JD),RAIRANGAPUR(Mayurbhari)
STATE OF ODISHA CT/0000666/2020
350 ABLAPL/0013220/2020  SNEHASIS MOHANTA @ SNEHASISH MOHANBYRYAKANTA DWIBEDI BADSAHI /127 /2020
VS VS JM.F.C., BETANATI(Mayurbhari)
STATE OF ODISHA CT/0000598/2020
351 ABLAPL/0013221/2020  SUSHANTA KUMAR MAHAKUD SAMIR KUMAR MISHRA /10

VS
STATE OF ODISHA

VS

Page 31/48

0
"



ORISSA HIGH COURT

FILING REPORT ASON :27/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
352 ABLAPL/0013222/2020 MAHESWARI KARA JTENDRA SAMANTARAY KODALA /386 /2020
VS VS JM.F.C-ADDL.CIVIL JUDGE (JD),KHALLIKOTE(Ganjam)
STATE OF ODISHA GR/0000959/2020
353 ABLAPL/0013223/2020 MANAS SONA @ SUNA AJT KUMARROUT JHARSUGUDA /554 /2020
VS VS S.D.JM.-ADDL.CIVIL JUDGE(JD),JHARSUGUDA (Jharsuguda *)
STATE OF ODISHA CT/0001941/2020
354 ABLAPL/0013224/2020 NARAHARI JENA MD.G.MADANI TIHIDI /386 /2020
VS VS S.D.JM.,.BHADRAK (Bhadrak *)
STATE OF ODISHA GR/0001792/2020
355 ABLAPL/0013225/2020 MANORANJAN SAHU JAGABANDHU SAHU PADAMPUR /224 /2020
VS VS S.D.JM.,PADAMPUR(Bargarh *)
STATE OF ODISHA GR/0000961/2020
356 ABLAPL/0013226/2020 PRASANNA KUMAR MISHRA PRASANTA KUMAR NANDA NIMAPADA /253 /2020
VS VS JM.F.C.,NIMAPARA(Puri)
STATE OF ODISHA GR/0000660/2020
357 ABLAPL/0013227/2020 MIR. JAHID QUADRI @ MIR. ZAHIR QUADRI MD.G.MADANI PURUNABAZAR /194 /2020
VS VS S.D.JM.,.BHADRAK (Bhadrak *)
STATE OF ODISHA GR/0001893/2020
358 ABLAPL/0013228/2020 NIMAI SAHU JN.PANDA KESINGA /232 /2020
VS VS JM.F.C., KESINGA (Kaahandi)
STATE OF ODISHA CT/0000225/2020
359 ABLAPL/0013229/2020 PRAMOD KUMAR SUTAR @ PRAMOD SUTAR MOHENDRA KUMAR MOHAPATRO MALGODOWN /199 /2020
VS VS JM.F.C,CUTTACK (Cuttack)
STATE OF ODISHA GR/0001200/2020
360 ABLAPL/0013230/2020 BHIMA CHARAN JENA AMBUJA KUMAR DAS REMUNA /173 /2020
VS VS JM.F.C. BALASORE(RURAL )(Baeshwar)
STATE OF ODISHA CT/0000866/2020
361 ABLAPL/0013231/2020 ADHIRA MALLIK AMARESH DAS RAJKANIKA /209 /2020
VS VS JM.F.C,AUL (Kendrapara*)
STATE OF ODISHA GR/0000354/2020
362 ABLAPL/0013232/2020 CHITTARANJAN SATAPATHY SAPAN KUMAR LENKA MAHANGA /214 /2020
VS VS JM.F.C.,SALIPUR(Cuttack)
STATE OF ODISHA GR/0000797/2020
363 ABLAPL/0013233/2020 PATITAPABAN SAHOO JUGALA KISHORE PANDA PARJANG /281 /2020
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VS VS JM.F.C,PARJANG(Dhenkanal)
STATE OF ODISHA GR/0000273/2020

364 ABLAPL/0013234/2020  RATNABATI MALLIK @ BHUTI AMARESH DAS RAJKANIKA /213 /2020
Vs VS JM.F.CAUL (Kendrapara*)
STATE OF ODISHA GR/0000357/2020

365 ABLAPL/0013235/2020  SK.SOLEMAN SAPAN KUMAR LENKA KHARABEL NAGAR P.S. /169 /2020
VS VS S.D.JM..BHUBANESWAR(Khordha *)
STATE OF ODISHA CT/0003138/2020

366 ABLAPL/0013236/2020  SUSANTA KUMAR PATRA BIDYADHAR MANASINGH /10
Vs VS 0
STATE OF ODISHA I

367 ABLAPL/0013237/2020  CHAKRADHAR NAYAK H.N.MOHAPATRA GOP /278 /2020
VS VS JM.F.C.,KONARK (Puri)
STATE OF ODISHA GR/0000464/2020

368 ABLAPL/0013238/2020  PRIYA RANJAN SATAPATHY SAPAN KUMAR LENKA MAHANGA /214 /2020
VS VS JM.F.C.,SALIPUR(Cuttack)
STATE OF ODISHA GR/0000797/2020

369 ABLAPL/0013239/2020  SUBASINI DAS ASHOK KUMAR SWAIN RAMACHANDAPUR /140 /2020
VS Vs NYAYADHIKARI,GHASIPURA (K endujhar)
STATE OF ODISHA GR/0000281/2020

370 ABLAPL/0013240/2020  SRIKANTA PARIDA ASHOK JENA CHOUDWAR /407 /2020
Vs VS JM.F.C.,CUTTACK (RURAL)(Cuttack)
STATE OF ODISHA GR/0001916/2020

371 ABLAPL/0013241/2020 ~ SARBESWAR SAHOO @ SARBESWAR SAHU SATYABRATA SENAPATI SORO /353 /2020
VS VS JM.F.C.,.SORO(Baleshwar)
STATE OF ODISHA CT/0000780/2020

372 ABLAPL/0013242/2020  PRABHAT NAYAK ASHOK KU SAHOO MAHAKALPARA /22 /2011
VS VS S.D.JM. KENDRAPARA (Kendrapara*)
STATE OF ODISHA GR/0000022/2011

373 ABLAPL/0013243/2020  SOUMYA RANJAN SWAIN SHIB SHANKAR MOHANTY KHANDAGIRI P.S. /657 /2020
Vs VS S.D.JM.,BHUBANESWAR(K hordha *)
STATE OF ODISHA CT/0004563/2020

374 ABLAPL/0013244/2020  NITYANANDA BEURA N.K.LENKA BANKI /281 /2020
VS VS S.D.JM.-CIVIL JUDGE (JD),BANKI(Cuttack)
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STATE OF ODISHA GR/0000392/2020
375 ABLAPL/0013245/2020 BIBHUDENDRA MEHER HIMANSHU SEKHAR MISHRA VIGILANCE PS (BOLANGIR) /24 /2020
VS VS SPL. JUDGE (VIG),BOLANGIR(Balangir)
STATE OF ODISHA(VIG.) GR/0000001/2020
376 ABLAPL/0013246/2020 KABIRAJPRADHAN AMULYA RATNA PANDA /10
VS VS 0
STATE OF ODISHA 1
377 ABLAPL/0013247/2020 MAKARDHWAJA MAHARANA P.R.CHHATOI PIPLI /249 /2020
VS VS JM.F.C.,PIPILI(Puri)
STATE OF ODISHA GR/0000358/2020
378 ABLAPL/0013248/2020 MADAN DAS @ MADAN MOHAN DAS AMULYA RATNA PANDA SIMULIA /245 /2020
VS VS JM.F.C.,SORO(Baleshwar)
STATE OF ODISHA CT/0000783/2020
379 ABLAPL/0013249/2020 PRAVAKAR SAHOO S.PATI RAMACHANDAPUR /111 /2018
VS VS SPL.JUDGE ANANDAPUR(Kendujhar)
STATE OF ODISHA Spl/0000130/2018
380 ABLAPL/0013250/2020 JTENDRA KUMAR NAYAK SURYAKANTA DWIBEDI RANPUR /296 /2020
VS VS J.M.F.C.,RANPUR(Nayagarh *)
STATE OF ODISHA GR/0000398/2020
381 ABLAPL/0013251/2020 SK. SADDAM HUSSAIN @ SK. SADDAM ANAM CH PANDA PLANTSITE /333 /2020
VS VS S.D.JM.,PANPOSH(Sundargarh)
STATE OF ODISHA GR/0001680/2020
382 ABLAPL/0013252/2020 URMILA SAHOO DINESH KUMAR MOHANTY KANAS /124 /2020
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0002081/2020
383 ABLAPL/0013253/2020 DHUNA @ SUKANTA SUBUDHI P.R.CHHATOI BANAPUR P.S. /313 /2020
VS VS JM.F.C.-CIVIL JUDGE (JD),BANPUR(Khordha*)
STATE OF ODISHA GR/0000461/2020
384 ABLAPL/0013254/2020 BHIMASENA DAS SURYA NARAYAN MISHRA BALIAPANDA /127 /2020
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0002822/2020
385 ABLAPL/0013255/2020 AJIT NATH SURYAKANTA DWIBEDI BADSAHI /131 /2020
VS VS JM.F.C., BETANATI(Mayurbhanj)

STATE OF ODISHA
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386 ABLAPL/0013256/2020 GOPI @ GOPINATH PATNIA NIRANJAN LENKA KORAPUT GRPS /7 /2020
VS VS ADDL.SESSIONS JUDGE CUM SPECIAL JUDGE,KORAPUT(Koraput)
STATE OF ODISHA TR/0000063/2020
387 ABLAPL/0013257/2020 ROGA @ SURESH MALIK ASHOK KU SAHOO RAJKANIKA /246 /2020
VS VS JM.F.C,AUL (Kendrapara*)
STATE OF ODISHA GR/0000431/2020
388 ABLAPL/0013258/2020 SANTOSH KUMAR BHOI C.R.DAS MADHUPATNA /195 /2020
VS VS JM.F.C,CUTTACK(Cuttack)
STATE OF ODISHA GR/0001124/2020
389 ABLAPL/0013259/2020 MANANIDHI SAGADIA SURYAKANTA DWIBEDI /10
VS VS S.D.JM.-CIVIL JUDGE (JD),PATNAGARH(Balangir)
STATE OF ODISHA 2(B)CC/0000011/2020
390 ABLAPL/0013260/2020 HAREKRUSHNA PRADHAN SEKH ZAKIR HUSSAIN BALASORE SADAR /301 /2020
VS VS 0
STATE OF ODISHA I
391 ABLAPL/0013261/2020 NIHAR RANJAN BEHERA ASHOK KU SAHOO MARINE PSAT JAMBO /32 /2020
VS VS ADDL.SPL.SESSION JUDGE, KENDRAPARA (Kendrapara*)
STATE OF ODISHA GR/0000070/2020
392 ABLAPL/0013262/2020 BRAJESH KUMAR MALIK LAXMI PRASAD DWIVEDY AUL /206 /2020
VS VS JM.F.C,AUL(Kendrapara*)
STATE OF ODISHA GR/0000421/2020
393 ABLAPL/0013263/2020 SK.BADRUJAMA SUSANTA KU. BARAL DHARMASALA /410 /2020
VS VS JM.F.C.,CHANDIKHOLE(Jgjapur *)
STATE OF ODISHA CT/0001384/2020
394 ABLAPL/0013264/2020 PURUSOTTAM MALIK LAXMI PRASAD DWIVEDY AUL /206 /2020
VS VS JM.F.CAUL(Kendrapara*)
STATE OF ODISHA GR/0000421/2020
395 ABLAPL/0013265/2020 MUNA SAHU @ MANOJSAHOO ADITI HOTA N.T.P.C. /152 /2020
VS VS S.D.JM. CIVIL JUDGE (JD),ANGUL (Anugul *)
STATE OF ODISHA GR/0001577/2020
396 ABLAPL/0013266/2020 MALA @SAILENDRA KUMAR PRADHAN ASHOK KU SAHOO RAINAGAR /240 /2019
VS VS JM.F.C., RAINAGAR(Kendrapara *)
STATE OF ODISHA GR/0000319/2019
397 ABLAPL/0013267/2020 DURYODHAN SAHOO MANAS CHAND PANIKOILI /225 /2020
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VS VS JM.F.C..JAJPUR(Jsjapur *)
STATE OF ODISHA CT/0001436/2020

398 ABLAPL/0013268/2020  GAJA BEHERA PANCHANAN PANIGRAHI DEOGARH /239 /2020
Vs VS S.D.JM. CIVIL JUDGE (JD),DEOGARH(Debagarh *)
STATE OF ODISHA CT/0000530/2020

399 ABLAPL/0013269/2020  PARESH MAHANANDA ANAM CHARAN PANDA BELPARA /206 /2020
VS VS S.D.JM.-CIVIL JUDGE (JD),PATNAGARH(Balangir)
STATE OF ODISHA GR/0000765/2020

400 ABLAPL/0013270/2020  BISWAJT SATPATHY MANAS CHAND JAJPUR ROAD /330 /2020
Vs VS JM.F.C.,JAJPUR ROAD(Jgjapur *)
STATE OF ODISHA CT/0001103/2020

401 ABLAPL/0013271/2020  BAIRAGI SETHY B.MOHAPATRA OLATPUR /101 /2020
VS VS JM.F.C.,.CUTTACK (RURAL)(Cuttack)
STATE OF ODISHA GR/0002253/2020

402 ABLAPL/0013272/2020  SANJT KUMAR SATPATHY MANAS CHAND JAJPUR ROAD /330 /2020
VS VS JM.F.C.,JAJPUR ROAD(Jajapur *)
STATE OF ODISHA CT/0001103/2020

403 ABLAPL/0013273/2020  SUSANTA KUMAR BEHERA @ TIKIPUA PRANAB KUMAR SAMANTRAY BALIAPANDA /114 /2020
VS Vs S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0002578/2020

404 ABLAPL/0013274/2020  BASANTA KUMAR SETHI MANAS CHAND TALABANIA /157 /2020
Vs VS 0
STATE OF ODISHA I

405 ABLAPL/0013275/2020  CHAND MOHAMMAD ASHOK JENA TIGIRIA /123 /2019
VS VS JM.F.C. TIGIRIA(Cuttack)
STATE OF ODISHA CT/0000116/2019

406 ABLAPL/0013276/2020  DALIMBA NAIK SATYA NARAYAN MISHRA JUNAGARH /292 /2020
VS VS JM.F.C JUNAGARH(Kalahandi)
STATE OF ODISHA CT/0000284/2020

407 ABLAPL/0013277/2020  GOUTAM PARIDA SIDHARTHA MISHRA MANGALA BAG /250 /2020
Vs VS S.D.JM.,CUTTACK SADAR(Cuttack)
STATE OF ODISHA GR/0001241/2020

408 ABLAPL/0013278/2020  SAMRESH @ SAMARENDRA MIRDHA ASHOK KU SAHOO Tantiapal Marine /56 /2020

VS

VS
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STATE OF ODISHA GR/0001471/2020

409 ABLAPL/0013279/2020  PRAFULLA SAMAL ASHOK JENA CHOUDWAR /428 /2020
VS VS JM.F.C.,CUTTACK(RURAL)(Cuttack)
STATE OF ODISHA GR/0002008/2020

410 ABLAPL/0013280/2020  KALANDI SAHOO SATYA NARAYAN MISHRA AGARAPADA /120 /2020
Vs VS S.D.JM.,BHADRAK (Bhadrak *)
STATE OF ODISHA GR/0001964/2020

411 ABLAPL/0013281/2020  KALYANI BADAPANDA ASHOK JENA SONEPUR /183 /2020
VS VS S.D.JM.-CIVIL JUDGE (JD),SONEPUR(Sonapur *)
STATE OF ODISHA GR/0000172/2020

412 ABLAPL/0013282/2020  SUSHIL BANCHHOR ARJUNA CHARANA BEHERA BURLA /554 /2020
VS VS S.D.JM.,SAMBAL PUR(Sambal pur)
STATE OF ODISHA GR/0003813/2020

413 ABLAPL/0013283/2020  LILI BADI ASHOK JENA SONEPUR /183 /2020
VS VS S.D.JM.-CIVIL JUDGE (JD),SONEPUR(Sonapur *)
STATE OF ODISHA GR/0000172/2020

414 ABLAPL/0013284/2020  BIJEPI MAHAKUD RAJV KU. MAHANTA GHAGARBEDA /38 /2020
Vs VS SPL.JUDGE, KARANJIA(Mayurbhan;)
STATE OF ODISHA Spl/0000019/2020

415 ABLAPL/0013285/2020  SANTOSH BISWAL DINESH KUMAR MOHANTY JODAPADAR /126 /2020
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0002550/2020

416 ABLAPL/0013286/2020  JYOTI PRAKASH SAMANTRAY DINESH KUMAR MOHANTY KUMBHARAPARA /291 /2020
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0002940/2020

217 ABLAPL/0013287/2020  KALIA HARIJAN ARIJEET MISHRA KOTPAD /94 /2014
Vs VS JM.F.C.,KOTPAD(Koraptt)
STATE OF ODISHA GR/0000097/2014

418 ABLAPL/0013288/2020  BARUN@BARUN KUMAR PRADHAN R.GHOSH BANARAPAL /280 /2020
VS VS 0
STATE OF ODISHA I

419 ABLAPL/0013289/2020  BABULA PATRA L.BHUYAN SOSO /60 /2020
VS VS 0

STATE OF ODISHA
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420 ABLAPL/0013290/2020 PAPU MISHRA@ MUKESH MISHRA J.N.PANDA KESINGA /232 /2020
VS VS JM.F.C., KESINGA (Kaahandi)
STATE OF ODISHA CT/0000225/2020
421 ABLAPL/0013291/2020 NIRANJAN TARAI M.R.KHATUA KUJANGA /197 /2020
VS VS JM.F.C.,.KUJANG(Jagatsinghapur *)
STATE OF ODISHA GR/0000625/2020
422 ABLAPL/0013292/2020 SITARAM NAYAK SATYA NARAYAN MISHRA 4 PURUNABAZAR /205 /2020
VS VS S.D.JM.,.BHADRAK (Bhadrak *)
STATE OF ODISHA GR/0001980/2020
423 ABLAPL/0013293/2020 KALIA HARIJAN ARIJEET MISHRA KOTPAD /107 /2014
VS VS JM.F.C KORAPUT(Koraput)
STATE OF ODISHA GR/0000110/2014
424 ABLAPL/0013294/2020 ABHIRAM MUDULI @ TUTU MANORANJAN PADHY NAYAPALLI P.S. /392 /2020
VS VS S.D.JM.,.BHUBANESWAR(Khordha*)
STATE OF ODISHA CT/0004415/2020
425 ABLAPL/0013295/2020 KARTIKA MIRDHA ASHOK KU SAHU Tantiagpal Marine /56 /2020
VS VS S.D.JM. KENDRAPARA (Kendrapara*)
STATE OF ODISHA GR/0001471/2020
426 ABLAPL/0013296/2020 SUJIT PRADHAN SURYAKANTA DWIBEDI NAKTIDEUL /54 /2020
VS VS S.D.JM.,RAIRAKHOL (Sambal pur)
STATE OF ODISHA GR/0000193/2020
427 ABLAPL/0013297/2020 DHADU BARIK AMLAN SHAKTI PAUL KHURDA SADAR /157 /2020
VS VS S.D.JM.,KHURDA (Khordha*)
STATE OF ODISHA GR/0001070/2020
428 ABLAPL/0013298/2020 MIR HANIB BIJAY KUMAR MOHANTY ANGUL TOWN /1181 /2020
VS VS S.D.JM. CIVIL JUDGE (JD),ANGUL (Anugul *)
STATE OF ODISHA GR/0001961/2020
429 ABLAPL/0013299/2020 PURNA CHANDRA SWAIN @ PURNA SWAIN TAPAN KUMAR MOHANTY RAMACHANDAPUR /162 /2020
VS VS NYAYADHIKARI,GHASIPURA (Kendujhar)
STATE OF ODISHA GR/0000327/2020
430 ABLAPL/0013300/2020 LUCKY @ SK. TABREEZ @ SK. PARVEZ ARIJEET MISHRA BINJHARPUR /42 /2018
VS VS S.D.JM.,JAIPUR(Jajapur *)
STATE OF ODISHA CT/0000130/2018
431 ABLAPL/0013301/2020 ATULA PRADHAN B.MOHAPATRA OLATPUR /101 /2020
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VS VS JM.F.C.,.CUTTACK (RURAL)(Cuttack)
STATE OF ODISHA GR/0002253/2020
432 ABLAPL/0013302/2020  DR. KALI CHARAN PATTANAYAK BIKASH KUMAR ROUTRAY KAKATAPUR /190 /2020
VS VS JM.F.C..NIMAPARA (Puri)
STATE OF ODISHA GR/0000669/2020
433 ABLAPL/0013303/2020  PUSPALATA PARIDA BIKASH KUMAR ROUTRAY SALIPUR /326 /2020
VS VS JM.F.C.,SALIPUR(Cuttack)
STATE OF ODISHA GR/0000788/2020
434 ABLAPL/0013304/2020  SUBASH CH. DALABEHER @SUBASH CHANDRAMARKNBEHAESAHOO KODALA /382 /2020
Vs VS JM.F.C-ADDL.CIVIL JUDGE (JD) KHALLIKOTE(Ganjam)
STATE OF ODISHA GR/0000953/2020
435 ABLAPL/0013305/2020  MUNA @ SURYAKANTA MOHARANA JYOTIRMAYA SAHOO BALUGAON P.S. /160 /2020
VS VS JM.F.C-CIVIL JUDGE (JD),BANPUR(Khordha *)
STATE OF ODISHA GR/0000434/2020
436 ABLAPL/0013306/2020  PRAKASH CHANDRA JENA BIKASH KUMAR ROUTRAY SALIPUR /326 /2020
VS VS JM.F.C.,SALIPUR(Cuttack)
STATE OF ODISHA GR/0000788/2020
437 ABLAPL/0013307/2020  PIRATI BIDIKA JYOTIRMAYA SAHOO PUTASINGH /2 /2020
VS Vs S.D.JM. CIVIL JUDGE (JD),GUNUPUR(Rayagada *)
STATE OF ODISHA GR/0000018/2020
438 ABLAPL/0013308/2020  BHASKAR CHANDRA BARADA @ BABU SK.BHANJADEO KHURDA P.S. /324 /2020
Vs VS S.D.JM.,KHURDA (K hordha *)
STATE OF ODISHA GR/0001066/2020
439 ABLAPL/0013309/2020  MANOJKUMAR NAYAK SUSANTA KUMAR TRIPATHY KUAKHIA /337 /2020
VS VS S.D.IM. JAJPUR(Jgjapur *)
STATE OF ODISHA CT/0001827/2020
440 ABLAPL/0013310/2020  MAN MOHAN MAHAPATRO JYOTIRMAYA SAHOO GRAM GANJAM /128 /2020
VS VS 0
STATE OF ODISHA I
441 ABLAPL/0013311/2020  AMU @ AMARENDRA SAHOO B.K.GHADEI BARANGA /157 /2020
Vs VS 0
STATE OF ODISHA I
442 ABLAPL/0013312/2020  BIJAY KUMAR ROUT B.K.GHADEI INFOCITY PS/131/2020
VS VS 0
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STATE OF ODISHA I
443 ABLAPL/0013313/2020  RAJU MOHANTA @ GUNDUGOBARDHAN MOWRNTA UMAR BUDHIA RAIRANGPUR TOWN /161 /2020
VS VS 0
STATE OF ODISHA I
444 ABLAPL/0013314/2020  LIPAK@SARADA BEHERA BISWARANJAN DALAI KUJANGA /262 /2020
Vs VS 0
STATE OF ODISHA I
445 ABLAPL/0013315/2020  SANJAY KUMAR APATTA PARTHA SARATHI DAS JHUMPURA /115 /2020
VS VS 0
STATE OF ODISHA I
446 ABLAPL/0013316/2020  KRUSHNA CHANDRA APATTA PARTHA SARATHI DAS JHUMPURA /115 /2020
VS VS 0
STATE OF ODISHA I
447 ABLAPL/0013317/2020  RAMA KRUSHNA BEHERA JYOTIRMAYA SAHOO TANGI (KHURDA) /274 /2020
VS VS 0
STATE OF ODISHA I
448 ABLAPL/0013318/2020  SANJAY MALLICK RAJIB LOCHAN PATTNAIK RAIBANIA /65 /2020
Vs VS 0
THE STATE OF ODISHA I
449 ABLAPL/0013319/2020  SWADHIN SANGRAM ROUT MANARANJAN MUDULI RAMACHANDAPUR /138 /2020
VS VS 0
STATE OF ODISHA I
450 ABLAPL/0013320/2020  RAMA@RAMA CHANDRA RANASINGH SK.BHANJADEO 110
VS VS 0
STATE OF ORISSA I
451 ABLAPL/0013321/2020  MRUTYUNJAY SWAIN V.NARASINGH /10
Vs VS 0
STATE OF ODISHA I
452 ABLAPL/0013322/2020  BINOD BAG GOUTAM KUMAR ROUTRAY 1127 12020
VS VS 0
STATE OF ODISHA I
453 ABLAPL/0013323/2020  B.SUDHANSU RAO@B.PRIYANKA RAO@B.SUBKBHBANSBADEDIAGESH RAO RAYAGADA TOWN /456 /2019

VS
STATE OF ODISHA

VS
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454 ABLAPL/0013324/2020  TAPAN KUMAR BEHERA PRABODHA CH. NAYAK SAMBALPUR VIGILANCE /24 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
455 ABLAPL/0013325/2020  ZARINA BIBI@SAMRIANARIU GYANENDRA CHANDRA SWAIN BALIPATNA /254 /2020
VS VS 0
STATE OF ORISSA I
456 ABLAPL/0013326/2020  BANTY PRADHAN JYOTIRMAYA SAHOO GOPALPUR /141 /2020
VS VS 0
STATE OF ODISHA I
457 ABLAPL/0013327/2020  RUSHIA PALEI @ JANAK TARA PRASAD MOHAPATRA KRUSHNA PRASAD /78 /2020
VS VS 0
STATE OF ODISHA I
458 ABLAPL/0013328/2020  CHANDAN MALLIK SK.NAYAK -2 /80 /2019
VS VS 0
STATE OF ODISHA I
459 ABLAPL/0013329/2020  JAJATI BHUSAN PRADHAN B.B.ROUTRAY PALLAHARA /204 /2020
VS VS 0
STATE OF ORISSA I
460 ABLAPL/0013330/2020  MAHESWAR BEHERA JYOTIRMAYA SAHOO TANGI (KHURDA) /274 /2020
VS VS 0
STATE OF ODISHA Il
461 ABLAPL/0013331/2020 ~ DUKHABANDHU PRADHAN B.B.ROUTRAY PALLAHARA /204 /2020
VS VS 0
STATE OF ORISSA I
462 ABLAPL/0013332/2020  BIJAY KUMAR KANUNGO @ BIJU @ BIJAYA KRIBMR NANUSEEO0 BALASORE TOWN /194 /2020
Vs VS 0
STATE OF ODISHA I
463 ABLAPL/0013333/2020  PANCHANAN RAUL ARUN KUMAR BUDHIA KUNDRA /45 /2020
VS VS 0
STATE OF ODISHA I
464 ABLAPL/0013334/2020  DAMA SUNDAR MUDULI@DAMA SUNAR MUDIRYA JYOTI SAHOO TIHIDI /407 /2020
VS VS 0
STATE OF ORISSA I
465 ABLAPL/0013335/2020  RAMAKANTA PARIDA DIBYA JYOTI SAHOO SAHADEV KHUNTA /205 /2020
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VS VS 0
STATE OF ODISHA I
466 ABLAPL/0013336/2020  UDAYA NATH NANDA JAYADEBA BEHERA RANPUR /294 /2020
VS VS 0
STATE OF ODISHA I
467 ABLAPL/0013337/2020  RABI KANJA SASMITA NANDA DHENKANAL SADAR /438 /2020
VS VS 0
STATE OF ODISHA I
468 ABLAPL/0013338/2020  PARESH KUMAR JENA MD.G.MADANI DHAMNAGAR /217 /2020
Vs VS 0
STATE OF ODISHA I
469 ABLAPL/0013339/2020  BANTU @ RANJT SAMAL BIPLAB KUMAR DASH BURLA /507 /2020
VS VS 0
STATE OF ODISHA I
470 ABLAPL/0013340/2020  RAMESH KUMAR SAHOO SUSANTA KUMAR MISHRA JATNI P.S. /384 /2020
VS VS 0
STATE OF ODISHA I
471 ABLAPL/0013341/2020  RAJENDRA BEHERA NIRANJAN SINGH (1) SORO /324 /2020
VS Vs 0
STATE OF ODISHA I
472 ABLAPL/0013342/2020  PRASANTA KUMAR SAHOO CHITTARANJAN PATTNAIK NAYAPALLI P.S. /386 /2020
Vs VS 0
STATE OF ODISHA I
473 ABLAPL/0013343/2020  RAMESH CHANDRA MALLICK ARUN KUMAR PATRA SECTOR-15 /78 /2020
VS VS 0
STATE OF ORISSA I
474 ABLAPL/0013344/2020  ARATI BEHERA NIRANJAN SINGH (1) SORO /324 /2020
VS VS 0
STATE OF ODISHA I
475 ABLAPL/0013345/2020  MAYADHARA MALLIK MD.G.MADANI Dhamara Police Station /128 /2011
Vs VS 0
STATE OF ODISHA I
476 ABLAPL/0013346/2020  HALADHAR BEHERA NIRANJAN SINGH SORO /324 /2020

VS

VS
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STATE OF ODISHA Il
477 ABLAPL/0013347/2020  BALAKRUSHNA PANDA A.PATTANAIK ASKA /466 /2020
VS VS 0
STATE OF ODISHA I
478 ABLAPL/0013348/2020  ASHOK KUMAR GUPTA SUNIL KUMAR PANDA MOTANGA /220 /2020
VS VS 0
STATE OF ODISHA I
479 ABLAPL/0013349/2020  ABDUL KHALIQUE@KALIA SAROJKUMAR PATI KENDRAPARA /167 /2020
VS VS 0
STATEOF ORISSA I
480 ABLAPL/0013350/2020  SUBHA PRAKASH PARIDA MD.G.MADANI BHADRAK RURAL /596 /2020
VS VS 0
STATE OF ODISHA Il
481 ABLAPL/0013351/2020  PRATAP SENAPATI SURYA NARAYAN MISHRA KAKATAPUR /199 /2020
VS VS 0
STATE OF ORISSA I
482 ABLAPL/0013352/2020  SIRAT ARSAT KHAN @ NINU @ SIFAT ARSADIKEXN JY OT| SAHOO BALASORE TOWN /227 /2020
Vs VS 0
STATE OF ODISHA I
483 ABLAPL/0013353/2020  RANGALATA SENAPATI MD.G.MADANI BHANDARIPOKHARI /203 /2020
VS VS 0
STATE OF ODISHA I
484 ABLAPL/0013354/2020 ~ PRATAP SENAPATI SURYA NARAYAN MISHRA NIMAPADA /260 /2020
VS VS 0
STATE OF ORISSA I
485 ABLAPL/0013355/2020  MAHESWAR SWAIN SURYAKANTA DWIBEDI CHANDAPUR /114 /2020
VS VS 0
STATE OF ODISHA I
486 ABLAPL/0013356/2020  RABINDRA KUMAR SAHOO @ RABI SAHOO SURYAKANTA DWIBEDI CHANDAPUR /114 /2020
VS VS 0
STATE OF ODISHA I
487 ABLAPL/0013357/2020  ASHOK DAS SAMBIT RAY NIMAPADA /143 /2020
VS VS 0

STATE OF ODISHA
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488 ABLAPL/0013358/2020  NIRANJAN SAHOO SURYAKANTA DWIBEDI RANPUR /292 /2020
VS VS 0
STATE OF ODISHA I
489 ABLAPL/0013359/2020  BANANI DALAI BIJAYANANDA DASH PURIGHAT /222 /2020
VS VS 0
STATE OF ODISHA I
490 ABLAPL/0013360/2020  SHYAM @ SHYAMSUNDAR NAYAK SATYA NARAYAN MISHRA - 4 BASUDEVPUR /269 /2020
VS VS 0
STATE OF ODISHA I
491 ABLAPL/0013361/2020  SAILENDRA KUMAR SAMAL LAXMIDHAR MAHAPATRA BADAGODA P.S. /46 /2013
VS VS 0
STATE OF ODISHA I
492 ABLAPL/0013362/2020  BIKASH CHANDRA BEHERA CHITTA RANJAN DASH TOMANDO /140 /2020
VS VS 0
STATE OF ODISHA I
493 ABLAPL/0013363/2020  KUBARDASNAYAK TUKUNA KUMAR MISHRA DABUGAM /171 /2020
VS VS 0
STATE OF ODISHA I
494 ABLAPL/0013364/2020 ~ MUKESH DASH RAMANI KANTA PATTANAIK GONDIA /181 /2019
VS VS 0
STATE OF ODISHA Il
495 ABLAPL/0013365/2020  PITAMBAR MAHANTA TAPASKUMAR ACHARYA /10
VS VS 0
STATE OF ODISHA I
496 ABLAPL/0013366/2020  SIBARAM PRADHAN M.R.MOHAPATRA BOLAGARH P.S. /35/2019
Vs VS 0
STATE OF ODISHA I
497 ABLAPL/0013367/2020  KALU@ MANAS PARIDA N.SAHANI CHANDAPUR /118 /2020
VS VS 0
STATE OF ODISHA I
498 ABLAPL/0013368/2020  INTIYAZ KHAN @ IMTIYAZ KHAN PARTHA SARATHI DAS JASHIPUR /18 /2020
VS VS 0
STATE OF ODISHA I
499 ABLAPL/0013369/2020  RABINDRA KUMAR BHOY BHARATI DASH /10
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VS VS 0
STATE OF ODISHA I

500 ABLAPL/0013370/2020  BADAL MOHANTY SANJITA MISHRA DHAULI PS/156 /2019
VS VS 0
STATE OF ODISHA I

501 ABLAPL/0013371/2020  ANJAN KUMAR DAS MD.G.MADANI BANSADA /158 /2020
VS VS 0
STATE OF ODISHA I

502 ABLAPL/0013372/2020  BIKASH KUMAR MANDAL TAPOBANTA BARIK /10
VS VS 0
STATE OF ODISHA I

503 ABLAPL/0013373/2020  SHAHABAZ KHAN @ SAHABAZ KHAN PARTHA SARATHI DAS JASHIPUR /18 /2020
VS VS 0
STATE OF ODISHA I

504 ABLAPL/0013374/2020  SAMBHU@RASMI RANJAN PATASANI RACHARYA KHANDAGIRI P.S, /242 /2020
VS VS 0
STATE OF ODISHA Il

505 ABLAPL/0013375/2020  BHAGI @ BHAGIRATHI ROUL SURYA NARAYAN MISHRA TALABANIA /162 /2020
VS VS 0
STATE OF ODISHA I

506 ABLAPL/0013376/2020  RAJESH AGRAWAL @ RAJESH KUMAR AGRABMIHIDANANDA PADHEE /10
Vs VS 0
STATE OF ODISHA I

507 ABLAPL/0013377/2020  AMARENDRA PRADHAN SURYA NARAYAN MISHRA NIMAPADA /259 /2020
VS VS 0
STATE OF ODISHA I

508 ABLAPL/0013378/2020  AMAJAT KHAN @ DIPU MD.G.MADANI BHADRAK RURAL /17 /2018
VS VS 0
STATE OF ODISHA I

509 ABLAPL/0013379/2020  BASANTI MUNDA BIJAYA KUMAR PARIDA LAHUNIPADA /105 /2020
VS VS 0
STATE OF ODISHA I

510 ABLAPL/0013380/2020  NARESH KUMAR SWAIN M.RKHATUA KAKATAPUR /142 /2020
Vs VS 0
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STATE OF ODISHA Il
511 ABLAPL/0013381/2020  DR.ASIT KUMAR SAHOO SMRUTI RANJAN MOHAPATRA /10
VS VS 0
STATE OF ODISHA I
512 ABLAPL/0013382/2020  PRAKASH BHOI BIJAYA KUMAR RAGADA LAIKERA /131 /2016
VS VS 0
STATE OF ODISHA I
513 ABLAPL/0013383/2020  SAKIR @ MD. SAKIR SOUMYA RANJAN DAS SUNDARGARH TOWN /19 /2020
VS VS 0
STATE OF ODISHA I
514 ABLAPL/0013384/2020  SANANDA RANA ARUN KUMAR BUDHIA MUDANPUR RAMPUR /105 /2020
VS VS 0
STATE OF ODISHA Il
515 ABLAPL/0013385/2020  SAMAYA MOHAPATRA JUGALA KISHORE PANDA PARJANG /280 /2020
VS VS 0
STATE OF ODISHA I
516 ABLAPL/0013386/2020 ~ MURALIDHAR SETHI KABIR KUMAR JENA MAHANGA /73 /2019
Vs VS 0
STATE OF ODISHA I
517 ABLAPL/0013387/2020  RASHMI RANJAN PATASANI SAMARENDRA MOHANTY KHANDAGIRI P.S. /645 /2020
VS VS 0
STATE OF ODISHA I
518 ABLAPL/0013388/2020 ~ SUMANTA KU. SAMANTARA BIJAY SWAIN BEGUNIA P.S. /213 /2020
VS VS 0
STATE OF ODISHA I
519 ABLAPL/0013389/2020  RASHMI RANJAN PATASANI SAMARENDRA MOHANTY KHANDAGIRI P.S. /686 /2020
VS VS 0
STATE OF ODISHA I
520 ABLAPL/0013390/2020  ARUN KUMAR BARIK SIDHARTHA DAS BAMBARI /128 /2020
VS VS 0
STATE OF ODISHA I
521 ABLAPL/0013391/2020  LIPUN SETHY RAJENDRA NARAYAN ROUT PANIKOILI /184 /2020
VS VS 0

STATE OF ODISHA
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522 ABLAPL/0013392/2020  SHYAM PRASAD NANADA R.C.SWAIN PATTAMUNDAI /30 /2005
VS VS 0
STATE OF ODISHA I
523 ABLAPL/0013393/2020  PRASANNA KUMAR MISHRA ADITI HOTA PURI SADAR /304 /2020
VS VS 0
STATE OF ODISHA I
524 ABLAPL/0013394/2020  MADHABANANDA MOHAPATRA R.C.SWAIN MADHUPATNA /198 /2020
VS VS 0
STATE OF ODISHA I
525 ABLAPL/0013395/2020  MAHENDRA KUMAR PARIDA RITURANJAN CHHOTARAY BADACHANA /328 /2020
VS VS 0
STATE OF ODISHA I
526 ABLAPL/0013396/2020  TUSHARKANTA @ TUSARKANTA HATI PRMISHRA DHAMNAGAR /223 /2020
VS VS 0
STATE OF ODISHA I
527 ABLAPL/0013397/2020  KUNA @ BALARAM NANDA SANTANU KUMAR SARANGI AIR FIELD P.S. /196 /2019
VS VS 0
STATE OF ODISHA I
528 ABLAPL/0013398/2020  PRASANTA SAHOO RITURANJAN CHHOTARAY BRAHMAGIRI /170 /2020
VS VS 0
STATE OF ODISHA Il
529 ABLAPL/0013399/2020  TRILOCHANA BEHERA ALOK KUMAR PANDA MUDANPUR RAMPUR /124 /2020
VS VS 0
STATE OF ODISHA I
530 ABLAPL/0013400/2020  CHINMAYA PATASANI A.PATTANAIK NIRAKARPUR /142 /2020
Vs VS 0
STATE OF ODISHA I
531 ABLAPL/0013401/2020  SABITA RANI SAHU SANTANU KUMAR SARANGI VIGILANCE PS (BERHAMPUR) /16 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
532 ABLAPL/0013402/2020 ~ SOUDAMINI BEHERA SITIKANT MISHRA GUNUPUR /173 /2020
VS VS 0
STATE OF ODISHA I
533 ABLAPL/0013403/2020  JAMINI SAHU DIPTI RANJAN BHOKTA JEY PORE VIGILANCE /24 /2020
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VS VS 0
STATE OF ODISHA(VIG.) I
534 ABLAPL/0013404/2020  SANTOSH KUMAR PATRA P.R.MISHRA BHADRAK RURAL /563 /2020
VS VS 0
STATE OF ODISHA I
535 ABLAPL/0013405/2020  SANTOSH KUMAR SAHU @ BEHERA P.RMISHRA AGARAPADA /109 /2020
VS VS 0

STATE OF ODISHA
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SL. IANO NAME OF PETNR.JAPPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL
1 173/2020 SAUMENDRA KUMAR SAMANTARAY-MP PRASANNA KUMAR BHUYAN
CONTC/3921/2020
2 174/2020 CHITTARANJAN MOHAPATRA-MP PRASANNA KUMAR BHUYAN
CONTC/3922/2020
3 195/2020 PRAMILA MOHANTY-MP SARTHAK NAYAK
CRLMP/1817/2019
4 681/2020 DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTD.-MP
FAO/667/2020
5 682/2020 DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTD.-MP
FAO/668/2020
6 969/2020 NIRMALA @ SANTILATA PANDA-MP
ABLAPL/10101/2020
7 970/2020 MAHENDRA SWAIN-MP
ABLAPL/9725/2020
8 971/2020 MAHENDRA SWAIN-MP
ABLAPL/9757/2020
9 972/2020 PURNA CHANDRA BARAL-MP
ABLAPL/15404/2019
10 973/2020 MINATI SAHU-MP AK.SARANGI
ABLAPL/7461/2018
11 975/2020 RANJAN KUMAR SAMAL-MP
ABLAPL/8706/2020
12 1042/2020 SURENDRA PANDA-MP
BLAPL/5461/2020
13 1271612020 KULAMANI SAHOO-MP
WP(C)/7407/2020
14 12717/2020 PRABIR KUMAR BRAHMA-MP SATYAJEET MOHAPATNA
WP(C)/21604/2020
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